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Subj ct Report of the Committee constituted vide Orders dated 30.08.2022

passed by Hon'ble NGT in the matter of O.A. No. 606 of 2022 titled as

Public Action Committee &Ors Vs. State of Punjab &Ors.

round

Public Action Committee filed an application against M/s Malbros

Inter ational Pvt. Ltd. (Distillery), Village Mansoorwal, Tehsil Zira, District Ferozepur in

the Hon'ble NGT bearing O.A. No. 606 of 2022. After hearing the plea of petitioners, the

Honb le NGT issued directions for formation of Joint Committee comprising of CPCB,

State PCB, State Ground Water Board and Deputy Commissioner Ferozepur and has

direc~ d the same to meet within two weeks, undertake visit to the site, look into the
grievance of the application, associate the applicant and representative of the

cone I rned project proponent, verify the factual position and submit the factual report

withi one month. The operating para of Hon'ble NGT Order dated 30.08.2022 is

reproduced as under:­

"2. Prima facie, the allegations made in the application raise questions

relating to environment arising out of the implementation of the enactments

specified in Schedule I to the National Green Tribunal Act, 2010. In view of

the a/legations made in the application, we consider it appropriate that a

Joint Committee be constituted to verify the factual position. Accordingly, we

constitute a Joint Committee comprising of representative of CPCB, State

PCB, State Ground Water Board and Deputy Commissioner, Firozpur and

direct the same to meet within two weeks, undertake visits to the site, look

into the grievances of the applicant, associate the applicant and

representative of the concernedproject proponent, verify the factual position

and submit its report within one month by e-mail at judicialngt@gov.in

preferably in the form of searchable PDF/OCR Supported PDF and not in

the form of Image PDF. The State PCB will be the nodal agency for

coordination and compliance.

3. In case, the Joint Committee observes any violation of consent

conditions/environmental norms then it shall forward a copy of its report to:­

(i) the Project Proponent to enable it to comply with the recommendations

contained in its report or file objections against the

observations/recommendations in the report of the Joint Committee and file

its response before this Tribunal as desired within one month from the date

of receipt of a copy of the report of the Joint Committee; and

(ii) the State PCB, State Ground Water Board and Deputy Commissioner,

Firozpur to enable them to take appropriate remedial action by giving notice

to/hearing the project proponent and following due process of law in

accordance with Statutory provisions mandating them to take remedial
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action for prevention, control and abatement of environmental

pollution/degradation and protection and improvement of environment and

they shall separately submit their action taken report within one month from

the date of receipt of a copy of the report of the Joint Committee.

The response/reports be submitted within one month by e-mail at

judicial-ngt@gov.in preferably in the form of searchable PDF/OCR Supported

R[OF and not in the form of Image PDF."

Histo of Com laint

A complaint was received on 18.07.2022 against contamination of

ground water in Viii. Mahian Wala Kalan, Teh. Zira, Distt. Ferozepur. It was alleged in

the complaint that during the drilling of borewell in the premises of Gurudwara Samadhi
Bhagat Dunni Chand Ji in Viii. Mahian Wala Kalan, polluted water was observed. It was

furthe alleged that the liquor factory i.e. Mis Malbros International Pvt. Ltd.,

Mans orwal Kalan, Teh. Zira, District Ferozepur has polluted the ground water in

surro nding villages by discharging polluted water through borewel.

The site under the complaint was visited by the Tehsildar Zira

along I ith officer of the Board on 18.07.2022. During visit, the issue was discussed with
the re resentatives of the Management Committee and they informed that the sample

ft. Ho ever, they further informed that now the depth of the tubewell has been

decreased to around 500-550 ft. and water at this level is found clear. After discussions,

the M nagement Committee verbally requested as under:

- Sample can be collected from the tubewell after it becomes operational in
coming 2-3 days.

- The groundwater sample from the Govt. Middle School may be collected

instead of tubewell drilled at the site as the water is clear in nature.

They assured that they will inform the location of borewells from where
samples can be collected in future.

As requested by the Committee members of Samadhi Bhagat Dunni
Chand Ji, groundwater sample from the tubewell provided at Govt. Middle School was
collect d on the same day i.e. 18.07.2022 and the analysis results of this sample is
discus. ed in the subsequent paras.

The village Mahian wala kalan and RatoulRohi were visited by the
officer of the Board on 19.07.2022 to ascertain the factual position in surrounding

villages and ground water samples of tubewells installed in the agricultural fields of

these illages were collected and details are as under: -

0""- %PAL er
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-- --·
Sr Flace of sample collection Depth of tubewell Physical
N (as informed by the appearance
0. representative)
1 From the tubewell installed in the field of 450 ft Colorless and

Sh. Gurpreet Singh S/o Sh. Mohan Singh, odorless
Vill. Mahian Wala Kalan, Tehsil Zira,
District Ferozepur (30.933089,
74.951809)

2 F om the tubewell installed in the field of 700 ft Colorless and
Sh . Gurdarshan Singh S/o Sh. Gurmel odorless
Singh, Vill. RatolRohi, Tehsil Zira, District
Ferozepur (30.909191, 74.946655)

The premises of the industry was also visited by the officer of the

Board on 19.07.2022 and no borewell for discharge of effluent was found in the

premises of the industry and groundwater samples from the tubewells from various

locations inside the industrial premises were collected and details are as under: -

I

I g . g . y
advis, the location of borewell from where ground water s~mples could be collected to·

ascertain ground water quality in the area. Therefore, the visiting officer collected some

more f round water samples from nearby area of the industry i.e. from villages Mansoor

Wala and RatolRohi as per the details given below:

Sr. No. Place of sample collection Depth of tubewel Physical
(as informed by the appearance
representative)

1 Near D.M. Plant 600 ft Colorless and
odorless

2 Near bottling unit 450 ft Colorless and
odorless

3 Near new water 600 ft Colorless and
odorless

As discussed on 18.07.2022 with the Committee members of

Gurudwara Samadhi Bha at Dunni Chand Ji Villa e Mahianwala Kalan the refused to

appearance
of PhysicalDepth

tubewell
(as informed
by the owner)

Place of sample collectionSr.
No.

r----r+----------------------,-------------,------·---

1 From the tubewell installed at Gurudwara
Smadh Bhagat Duni Chand, Mahian Wala
Kalan, Tehsil Zira, Ferozepur
(30.94144, 74.95072)

500 ft Colorless and
odorless

Colorless and
odorless

Colorless and
odorless

500 ft

200 ft

3

3

2 From the tubewell installed in the field of Sh.

~

Jagjeet Singh S/o Sh. Bal~inde~ Singh,_ V_ill.
ansoorwal Kalan, Tehsil Zira, District
erozepur

(30.91111111, 74.98083333)
f--- --+--+'--- -

From the tubewell installed in the field of Sh.
Surjeet Singh S/o Sh. Mal Singh, Vill.
Mansoorwal Kalan, Tehsil Zira, District
Ferozepur
(30.912500, 74.971667)~-~1·---- -----~-------L----·-·-----·------

'lv} % ( er
I



Colorless and
odorless

Colorless and
odorless

410 ft

450 ft4 From the tubewell installed in the field of Sh.
Manna Singh S/o Sh. Dhira Singh, Viii.
RatolRohi, Tehsil Zira, District Ferozepur
(30.914722, 74.950000)

f---i-

5 From the tubewell installed at Veterinary
Dispensary of Village RatolRohi, Tehsil Zira,
District Ferozepur
(30.916111, 74.95)

•

•

•

•

•

Organic pollutant parameters such as BOD & COD have not been found in any of

the 11 samples collected on 18.07.2022, 19.07.2022 and 22.07.2022.

Inorganic parameters such as TSS as well as heavy metals such as lead,

Arsenic, Mercury, Nickel, Chromium, Copper and Cadmium have also not been

found in any of these samples.

Out of the total 11 ground water samples collected, the concentration of TDS was

found between 500 mg/I to 1000 mg/I in 7 samples, between 1000 mg/l to 1100

mg/I in 2 samples, between 1500 mg/I to 1600 mg/I in one sample and between

1900 mg/I to 2000 mg/I in remaining one sample.

The value of TDS in the sample collected from tubewell installed in Gurudwara

Smadh Bhagat Duni Chand in village Mahianwala Kalan were found to be 724

mg/l
TDS value ranges from 538 mg/I to 956 mg/l in the samples collected on

19.07.2022 from the tubewells located inside the industry.

Conclusion of report

•
•

•

•

All the samples collected were found to be colorless and odorless .

Organic pollutant parameters such as BOD & COD have not been found in any of

the 11 samples collected on 18.07.2022, 19.07.2022 and 22.07.2022. Due to the

absence of organic parameters in the groundwater samples, there is no

indication of discharge of wastewater by the industry in the underground water.

Inorganic pollutants such as TSS and heavy metals i.e. Lead, Arsenic, Mercury,

Nickel, Chromium, Copper and Cadmium have not been found in the ground

water samples collected from various locations inside/near the industry. This

indicates that there is no chemical pollution in the groundwater.

The cone. of TDS in all the 11 no. samples collected, has been found to be within

he permissible limits of 2000 mg/I as per IS 10500:2012 drinking water

standards. However, variation in TDS values at different locations within same

area may be due to geogenic conditions.

The copy of said report is attached as Annexure-1.
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Visit pf NGT Monitorin Committee

Ram Institute for Industrial Research, Delhi and PPCB lab. at Patiala forM/s

Subs quently, Hon'ble NGT Monitoring Committee headed by Justice Jasbir Singh,

Form r Judge, Punjab & Haryana Court; Sh . S.C. Aggarwal, IAS (Retd .) Former Chief

Seer tary, Punjab and Sant Balbir Singh Seechewal alongwlth villagers; SDM Zira;

DSP, Zira & officials of the Deptt. of Revenue; Excise; Animal Husbandry; PPCB;

Min in, and Agriculture, visited the area as well as the industry on 18.08.2022. The

villagers apprised the Committee that during the drilling of tubewelJ in the premises of

Guru~wara Samadhi Bhagat Dunni Chand Ji in Viii. Mahian Wala Kalan, polluted water

was jbserved. Therefore, first of all, the Committee visited the premises of Gurudwara

Sma~jhi Bhagat Dunni Chand ji in village Mahian Wala Kalan, Tehsil Zira, Distt.

Ferozepur and collected water sample of the tubewell installed in the Gurudwara

premises. The water sample was found colorless &odourless. Thereafter;the Committee

visite the site of the tubewell installed in the parking area of the industry and collected

water sample of this tubewell. The color of the water sample was beige/ sandy whereas

it was also odourless. As per directions of the Committee, three sets of water samples

were collected from tubewells and each set of samples has been sent to PBTI, Mohali;

Stagnation of wastewater was observed near the septic tank existing

adjoin ng to the boundary wall of the industry. On the request of the villagers to the

Com ittee, soil sample from the area near to the said septic tank and soil /ash sample

from t e fuel ash disposal area of the industry were also collected by the Department of

Agric lture. The soil samples have been sent to PAU, Ludhiana and Soil Testing Lab,

ot for analysis.

During visit, the villagers also raised the issue of illegal mining

carrie1 out by the industry adjoining to its boundary wall. In this regard, Executive

Engineer-cum-District Mining Officer, Golewala Drainage Division, Ferozepur apprised

the Monitoring Committee that notices have been issued to the concerned and

prese1ted copies of the same.

Thereafter, NGT Monitoring Committee visited the premises of the

industry. During visit, Sh. Jasbir Dhiman, Vice President (Technical) of the industry

informed the Committee that there are three working tubewells in the industrial premises

wherefs 4th tubewell is not operatable due to leakage in the pipeline and 5thtubewell

has been closed recently due to advise of Vastu Consultant. But no borewell was found

in the industrial premises meant for discharge of wastewater in the ground. The

Monito~ring Committee dire~ted the PPCB officials to collect t~bewell water sampl~s, find

out the reason for stagnation of wastewater near the septic tank and also venfy the

statem nt given by the representative of the industry, on the next very day in the

.WIG.



The officials of PPCB, Naib Tehsildar and Deptt. of Agriculture

along ith representatives of villagers i.e. Sh. Sandeep Dhillon S/o S. Major Singh R/o

Ratol Rohi; Dr. Harvinder Singh S/o S. Nachattar Singh R/o Sodhiwala and S. Rajdeep
Singh S/o S.Randhir Singh R/o Ratol Rohi visited the industry on 19.08.2022 and

collejted water samples of 3 no. operational tubewells installed at different locations in

the i:rustrial premises. On the request of the villagers, the efforts were made to make

the 4th tubewell operational, but could not succeed. Further, the recently closed
tubewell (5th ) was also made operational after removing the upper layer of soil with

JCB. he tubewell was continued to operate with temporary fittings for one hour and

there: fter the water sample of this tubewell was collected. The color of the water

samp e was light beige / sandy whereas it was odourless. The earlier laid pipeline

connected with this tubewell led to fresh water reservoir. The area at a distance of about

30-351 ft. from the 5th tubewell was also dug with the help of JCB and found

underrround pipe of another abandoned tubewell, but not connected with any pipeline.

The area around boundary wall/ septic tank, effluent treatment plant

etc. of the industry was visited alongwith the representatives of the villagers and no

stagn+tion of wastewater was observed within the Industrial premises, Also, the
repre,entat1ves of villages could not show any borewell/tubewell other than as
menti 1 ned in the preceding para within the industrial premises. The boundary wall of the

indust y is adjacent to the septic tank existing outside boundary wall. Therefore, the
premises of the industry behind the septic tank / boundary wall was visited and found

that t ere are about 50 labour quarters adjoining to the boundary wall of the industry

and wastewater generated from the bathing section of labor quarters is directly going

outsidI industrial premises for stagnation near septic tank, whereas wastewater from
the toi et section is going into septic tank existing outside the boundary of the industry.

Statur Clearances obtained b Mis Malbros International Pvt. Ltd. Mansoorwal
Kalan Teh. Zira District Feroze ur

Ministry of Environment and Forest, Govt. of India granted environmental

clearance under EIA notification 2006 to MI/s Malbros International Pvt. Ltd.,

Mansoorwal Kalan, Teh. Zira, District Ferozepur for installation of 100 KLD grain based
distillery on 25.09.2006. The industry applied for no objection certificate and the same

was granted by Punjab Pollution Control Board vide No. 04 dated 11.5.2006 for the
production of Extra Neutral Alcohol (ENA)/ Rectified Spirit (RS) and liquor @ 100 KLD

with c,rtain conditions mentioned therein. Consent to operate under the provisions of

Water Act, 1974 and Air Act, 1981 were granted to the industry vide No. F-2249 dated

10.8.2007 and F-1580 dated 10.8.2007, respectively, for the production of Extra Neutral
Alcoho (ENA)/ Rectified Spirit (RS) 50 KLD.

+ %)1. s
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Later on, the industry was granted consent under the provisions of Water

Act, 974 and Air Act, 1981 by Punjab Pollution Control Board vide No. V-259 dated

19.12.2012 and No. V-241 dated 19.12.2012, respectively, for the production of Extra

Neutral Alcohol (ENA)/ Rectified Spirit (RS) and liquor @ 100 KLD and for recycling of

trade leffluent @ 657 KLO and discharge of treated effluent @ 40 KLO onto land for

irrigat on. For the treatment of effluent, the industry had installed effluent treatment plant

consi · ting of anaerobic biological treatment, aerobic treatment system and three stage

RO s, stem and MEE for evaporation of rejects of RO system. The permeate of RO

syste is recycled back into the system.

Punjab Pollution Control Board granted no objection certificate (NOC)

vide 1o. CTE-98 dated 15.3.2016 for enhancement of production capacity from 100

KLO to 600 KLO of ENA/RS. The industry applied for Environmental Clearance to the

Ministfy environment and forest, Govt. of India for enhancement of its capacity from 100

KLD to 600 KLO of ENA/RS and co-generation power plant of capacity 40 MW, which

was granted on 15.1.2018. Thereafter, the industry obtained fresh NOC vide no.
I

CTE/iXP/FZR/2021/15384779 dated 27.4.2021 for enhancement production capacity

from 00 KLO to 600 KLD of ENA/RS. The industry was granted consent to operate

under the provisions of Water Act, 1974 and Air Act, 1981 vide No.

CTOVVN/FZR/2021/16885572 dated 12.11.2021 and vide No.

CTOt/FZR/2021/16885533 dated 12.11.2021, respectively, for the production of

grain ~ased anhydrous denatured ethanol/ ENA/RS/industrial alcohol plant@ 280 KLD,

co-ge1eration power plant of capacity 12 MW and by-products namely animal feed

supplements/cattle feed, poultry feed @140 TPO. The industry discharges its effluent@

1960 KLD. For the treatment of 1960 KLO effluent, it has installed following 02 streams

of effl ent treatment plants:-

- Anaerobic treatment followed by aerobic and RO system

- Aerobic system followed by RO system

The whole of the effluent after both the treatment systems is recycled

back i to the process and also as feed in OM plant. For the treatment of domestic

effluent (10 KLD), the industry has installed septic tanks.

Earlier, the industry was operating two boilers of capacities 14 TPH & 10

TPH. However, in the year 2021, the industry has installed a new rice husk fired boiler

of captcity 65 TPH and dismantled the boiler of capacity 14 TPH & other existing boiler

of capacity 10 TPH boiler is not being operated. ESP has been installed as an air

pollution control device with the boiler of capacity 65 TPH. Stack emissions sample was

collect· d by the Board from the stack of 65 TPH capacity boiler on 06.04.2022 and as

At fly, (d 4
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pert le analysis results, the concentration of particulate matter was found to be within

the pri[scribed limits.

Findiy ts of_the _Ilonitoriny Committee

Based on the discussion held with the officers of various departments,

panchayats and field visits made by the Monitoring Committee and collection of

ground water samples, soil samples, water samples and reports submitted by the

depa ments, the overall findings of the Monitoring Committee are as under:

1 The ground water sample collected from Samaadhi Bhagat Baba Duni Chandji has

been found containing faecal contamination which may be due to domestic sources

fol its contamination

2 T1e ground water sample collected from tubewell near parking area of the industry

has been found containing faecal contamination may be due to domestic sources.

The higher values of TSS, COD and Turbidity in the ground water samples due to

presence inorganic compounds I constituents in the ground. The higher values of

lror and Lead in the ground water samples may be due to iron fitting in the pipeline

/air for abstraction ofground water

3 The ground water samples collected from the tubewell installed near new canal

reservoir inside the industry has been found contaminated due to T. Coli. and

dofestic source may be source of contributing T.Coli. The higher values ofAlkanity

anr Boron have been founddue to geogenic conditions.

4 There is insignificant contamination in ground water in the tubewe/1 near bottling

pl+/ inside the industry due to insignificant values of F.Coli parameter and organic

parmeters (BOD and COD).

5 Thi higher value of F. Coli and T. Coli found in the ground water samples collected

from tubewell installed near effluent treatment plant inside the industry may be due

to raecal contamination in ground water, which may be due to domestic sources.

Thi contribution of lower concentration of BOD and COD may also be due to

prerence ofF. Col and T. Coli parameters.

6 Thi higher value of COD, TSS and Turbidity in the ground water samples collected

from the tubewell near transport office inside the industry may be due to inorganiccotpounds I constituents. The higher value of Iron may be due to iron fitting in the

pipeline laid for abstraction of ground water. The slight higher value of Boron in

grotnd water sample may be due to geogenic reasons.

7 Fro the analysis results of ground water samples analyzed by all the three

ratories, indicate that ground water contamination is probably due to faecal



contamination, which may be due to domestic sources. Possibility of discharge of

industrial effluent in underground water is feeble as no such assessment from the

ajalysis results has been found.

8(a) On the analysis results of ground water sample collected by Department of
Agriculture and analyzed by PAU, Ludhiana and soil testing laboratory, Faridkot, it

has been mentioned that the ground water can be used for light soil and in case, it is

to be used for agriculture purposes on heavy soil, it may be used by mixing with

carat water. It has also been recommended by PAU, Ludhiana and soil testing

laboratory, Faridkot that in case canal water is not available, ground water can be

usel d by adding Gypsum (fertilizer) as 2.5 to 03 quintal I acre of land after every

ford watering (inigation).

B(b) 01 the analysis results of soil samples analyzed by PAU, Ludhiana and soil testing

laioratory, Faridkot it has been mentioned that due to high pH in soil samples, there

is eed to add green manure or organic manure. Further, it has been mentioned by

ChiefAgriculture Officer, Ferozepur that in soil samples from Mansoorwal Kalan and
adjoining villages analyzed by soil testing laboratory, Zira from time to time, the

parameters have been found within the nonns.

B(c) OjViera/1, Chief Agriculture Officer, Ferozepur has mentioned in his report dated
14 09. 2022 that the quality of soil and yield of crop in the adjoining area of the

in ustry are not being affected due to any discharge of the industry.

9 Djltt. of Mining-cum-Executive Engineer, Deptt. of Drainage, Ferozepur, has

re5orted that the persons indulged in the illegal mining, have been identified and the

violators have been issued notices under the Punjab Minor Mineral Rules, 2013 and

acton is under process.

1O Deptt. of Animal Husbandry has reported that nitrate content found in the fodder

saII pie is injurious to the health of animals.

The above report of Monitoring Committee dated 21.09.2022 is
enclosed herewith as Annexure-11.

Case lied in Hon'ble Punjab & Har~ana High Court, Chandigarh

I
A writ etition was filed by M/s Malbros International Pvt. Ltd bearing CWP No.16500 of

2022 ttled as "M/S MALBROS INTERNATIONAL PVT. LTD. AND ANR. VSSTATE OF

OTHERS" and the relevant order dated 29.07.2022 reproduced as

under:

"Learned Senior Counsel for the petitioners contends that

workers/employees and other related persons to the business of the
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petitioners are being illegally stopped by the mob and the mob has

created untoward hindrances in the ingress and egress to the industrial

premises of the petitioners. In CWP No. 15430 of 2022, this Court has

directed the concerned SSP to prevent happening of untoward incidents

within the vicinity of the factory premises.

In the meanwhile, respondent No. 5 shall take all possible steps to ensure

that no hindrance is created in ingress and egress of the factory premises

by the agitators. Protest, if any, by the protestors be allowed beyond 300

meters from the factory premises in accordance with law"

Copy of order dated 29.07.2022 is attached as Annexure-111.

The ~rotes\ site was visited by the Deputy Commissioner Ferozepur; SSP Ferozepur;

SOM f ira alongwith officer of PPCB on 30.09.2022 to apprise the protestors about the

orders dated 29.07.2022.

The ~ase was lastly heard on 11.10.2022 and the relevant order dated 11.10.2022

repro1uced as under:-

"It seems that the State has been soft peddling the entire issue. Despite

the repeated assurances given and strenuous efforts made by the

Advocate General, Punjab, it does not seem to be making any headway

despite the petitioners agitating and suffering immense losses including

the pecuniary burden ofhaving to meet the financial liability.

In order to balance equities and to ensure that conflicting interests are

resolved, hearing of the case is adjourned to 22.11.2022.

In the meanwhile, an amount of Rs.5 Crores shall be deposited by the

respondent - State with the Registry of this Court within a period of one

week."

Copy If order dated 11.10.2022 is attached as Annexure-lV.

The p otest site was visited by SOM Zira and OSP Zira on 23.9.22 to request the

prates ors to nominate their representatives to apprise them regarding findings of the

report. But they failed to nominate their representatives. The protest site was again

visited by the SDM Zira, DSP Zira; Naib Tehsildar Zira alongwith officers of PPCB on

24.09.' 022 and again the protestors failed to nominate their representatives and

requested the team to come on 26.09.2022. The protest site was again visited by the

DSP Zira; Tehsildar & Naib Tehsildar Zira alongwith officers of PPCB on 26.09.2022.

But a~ain the protestors had not nominated their representatives, as such, the

protestors sitting in the dharna were apprised regarding findings of the NGT Monitoring

+} & 'd ­
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Committee report. However, the protestors were not satisfied with the said report of the

NGT ronitoring Committee.

In compliance to the decision of the Hon'ble National Green Tribunal, Joint Committee
members comprising of Sh. Sagar Setia, Additional Deputy Commissioner, Ferozepur

(repr+ntative of Deputy Commissioner, Ferozepur),Sh. Gurnam Singh, Regional

Director, CPCB, Sh. Pardeep Gupta, Chief Environmental Engineer PPCB, Sh.

Ramandeep Singh Sidhu, Environmental Engineer, PPCB Faridkot, Sh. Aushpreet

Singh, Assistant Environmental Engineer, PPCB Faridkot and Sh. Gurjinder Singh, Sub

Divisi nal Engineer of Dept. of Water Resource (canal division), Harike, Ferozepur

(repre entative of State Ground Water Board) decided to hold a meeting with Public

Action Committee (PAC) and industry representatives. Accordingly, a meeting was

taken with the representatives of PAC and industry representatives on 07.10.2022.

During the meeting, issues were discussed as under:-

• lnteraltion with Public Action Committee:-
Six mI\mbers of PAC were present, however, they have refused to sign the attendance
sheet. During discussion, they. have apprised that they are not local people & are

reside I ts of Ludhiana. On enquiry, it was found that they have not personally visited the
borewells of the industry alleged by them in complaint except borewell of the industry

providr in parking area (as per contention of the industry this borewell has been closed

long tire back and has been monitored by Monitoring Committee as detailed above).
PAC a prised that groundwater has been contaminated by reverse boring at different

depths and in ash dumping area. Due to which diseases like cancers and death of

Animal takes place. The ash from the boiler is creating air pollution problem resulting

into death of Animals. The members provided copy of petition filed by them before

Hon'ble NGT to the committee and asked that suitable technology be utilized for

detection of borewells inside the industry. No statistical data/ written facts have been

given by the PAC to the Committee. They requested to visit the site to verify their

allegatirns.

I

Interaction of Joint Committee with the members of Public Action Committee

11



• Interaction with representation of the industry:-

1

Sh. Pawan Bansal, CAO, Sh. Sapan Kayat, President Corporation Affairs and Sh.

Jasbir Singh Dhawan, Vice President (Technical) were present and they have submitted

that +e industry had been sincerely complying all the rules & regulations under Air &
Water Acts. The capacity of distillery was increased by taking EC (environmental

clearance) with the consent of general public of nearby villages on 4" May 2016. The

distillery has been working with the increased capacity of 280 KLD since 3" Feb 2022.
The written representation of the industry is attached herewith as Annexure-V.

r, the industry submitted that as per the conclusive observations of the Monitoring

ittee, the industry was not found guilty w.r.t. contamination of ground water and
as no effluence found in the samples.

The i dustry had to close the production w.e.f. 24.07.2022 due to protest going on in

front 4f gate of industry, which has caused huge financial loss to them. The industry has
requested that Hon'ble Punjab & Haryana High Court has also given directions vide

order rated 29th July 2022 to the State of Punjab that all the obstructions upto 300
meters should be immediately cleared from the factory gate so that adequate passage

could be provided for the movement of man power & inflow-outflow of trucks containing
material.

Interaction of Joint Committee with the representatives of the industry

It was felt by Joint Committee that the Govt. Agencies as well as NGT Monitoring

Commifee have already carried out monitoring on the observations of the Public Action

Committee and the industry is lying closed w.e.f. 24.07.2022, so no useful purpose will

be sefZipe::e?C: con=NGT Monitoring comm~ee.

12



However, the Joint Committee shall carry out visit to the site in case Hon'ble NGT

considers so in view of facts explained above or as & when for monitoring in case, the

industry re-commissions its operation.

The ltatus report may accordingly be filed for further orders of the Hon'ble National
Gree I Tribunal, please.

%"#
(Aus preet Singh)
Assi tant Environmental Engineer
PPC , Faridkot

(Ram~ Sidhu)
Environmental Engineer,
PPCB, Faridkot

(Gurn m Singh)
Regional Director,
CPC , Chandigarh
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(Gur¼.singh)
Sub Divisional Engineer,
Dept. of Water Resource (canal
division), Harike, Ferozepur

(Pard~
Chief Environmental Engineer
PPCB, Bathinda

s.8),s6)
kG&a bepuy commissioner,
Ferozepur



Subject Report regarding complaint against contamination of ground water in 
Village Mahian Wala Kalan, Tehsil Zira, District Ferozepur. 

Background 

A complaint was received on 18.07.2022 against contamination of 

ground water in Vill. Mahian Wala Kalan, Teh. Zira, Distt. Ferozepur. It was alleged in 

the complaint that during the drilling of borewell in the premises of Gurudwara 

Samadhi Bhagat Dunni Chand Ji in Vill. Mahian Wala Kalan, polluted water was 

observed. 

It was further alleged that the liquor factory i.e. M/s Malbros 

International Pvt. Ltd., Mansoorwal Kalan, Teh. Zira, District Ferozepur has polluted 

the ground water in surrounding villages by discharging polluted water through 

borewel. 

Inspection 

The site under the complaint was visited by the Tehsildar Zira alongwith 

officer of the Board on 18.07.2022. During visit, the issue was discussed with the 

representatives of the Management Committee and they informed that the sample of 

polluted water was collected in a bottle after drilling the borewell at the depth of 650 

ft. However, they further informed that now the depth of the tubewell has been 

decreased to around 500-550 ft. and water at this level is found clear. After 

discussions, the Management Committee verbally requested as under: 

Sample can be collected from the tubewell after it becomes operational in 

coming 2-3 days. 

The groundwater sample from the Govt. Middle School may be collected 

instead of tubewell drilled at the site as the water is clear in nature. 

They assured that they will inform the location of borewells from where 

samples can be collected in future. 

As requested by the Committee members of Samadhi Bhagat Dunni 

Chand Ji, groundwater sample from the tubewell provided at Govt. Middle School was 

collected on the same day i.e. 18.07.2022 and the analysis results of this sample is 

discussed in the subsequent paras. 

Annexure-I



The village Mahian wala kalan and Ratoul Rohi were visited by the officer 
of the Board on 19.07.2022 to ascertain the factual position in surrounding villages 
and ground water samples of tubewells installed in the agricultural fields of these 

villages were collected and details are as under: -

Sr. Place of sample collection Depth of tubewell Physical 
(as informed by the appearance 

representative) 
No. 

From the tubewell installed in the field 450 ft Colorless 
of Sh. Gurpreet Singh S/o Sh. Mohan and odorless 
Singh, Vill. Mahian Wala Kalan, Tehsil 

Zira, District Ferozepur (30.933089, 
74.951809) 

2 From the tubewell installed in the field 700 ft Colorless 
of Sh. Gurdarshan Singh S/o Sh. and odorless 
Gurmel Singh, Vill. Ratol Rohi, Tehsil 

Zira, District Ferozepur (30.909191, 
74.946655) 

The premises of the industry was also visited by the officer of the Board 

on 19.07.2022 and no borewell for discharge of effluent was found in the premises of 

the industry and groundwater samples from the tubewells from various locations 

inside the industrial premises were collected and details are as under: -

Sr. Place of sample Depth of tube well Physical 
No. collection (as informed by the 

appearance representative of the industry) 
Near D.M. Plant 600 ft Colorless and 

odorless 

2 Near bottling unit 450 ft Colorless and 

odorless 

3 Near new water 600 ft Colorless and 

reservoir odorless 

As discussed on 18.07.2022 with the Committee members of Gurudwara 

Samadhi Bhagat Dunni Chand Ji, Village Mahianwala Kalan, they refused to advise the 

location of borewell from where ground water samples could be collected to ascertain 



ground water quality in the area. Therefore, the visiting officer collected some more 

ground water samples from nearby area of the industry i.e. from villages Mansoor 

Wala and Ratol Rohi as per the details given below: 

Sr. Place of sample collection Depth of Physical 
No. tubewell appearance 

(as 
informed 

by the 

owner) 
500 ft Colorless 1 From the tubewell installed at Gurudwara 

Smadh Bhagat Duni Chand, Mahian Wala Kalan, and odorless 
Tehsil Zira, Ferozepur 

(30.94144, 74.95072) 

2 From the tubewell installed in the field of Sh. 200 ft Colorless 
and odorless Jagjeet Singh S/o Sh. Balwinder Singh, Vill. 

Mansoorwal Kalan, Tehsil Zira, District 

Ferozepur 

(30.91111111, 74.98083333) 
3 From the tubewell installed in the field of Sh. 500 ft Colorless 

Surjeet Singh S/o Sh. Mal Singh, Vill. and odorless 

Mansoorwal Kalan, Tehsil Zira, District 

Ferozepur 

(30.912500, 74.971667) 

4 From the tubewell installed in the field of Sh. 4 450 ft Colorless 

and odorless Manna Singh S/o Sh. Dhira Singh, Vill. Ratol 

Rohi, Tehsil Zira, District Ferozepur 

(30.914722, 74.950000) 

410 ft Colorless 5 From the tubewell installed at Veterinary 

and odorless 
Dispensary of Village Ratol Rohi, Tehsil Zira, 

District Ferozepur 

(30.916111, 74.95) 

The ground water samples were sent to Head Office Lab of the Board for 

analysis. 



About the industry 

(1) Statutory Clearances 

The industry M/s Malbros International Pvt. Ltd., Mansoorwal Kalan, 

Teh. Zira, District Ferozepur was established in the year 2007 for production of 100 

KLD of ENA/RS after getting NOC / CTE from the Board as well as environmental 

clearance from MoEF. The industry commissioned in 2007 itself with production 

capacity of 50 KLD of ENA/RS in first phase and total 100 KLD production capacity was 

commissioned by the industry in the year 2012. 

The industry obtained consent to establish and environmental clearance 

from the Board and MoEF&CC respectively in the year 2018 for expansion of its 

production capacity from 100 KLD ethanol to 600 KLD after expansion (i.e. additiona 

O KLD in two phases). Thereafter, the industry obtained consents to operate from 

the Board for commissioning with production capacity of 280 KLD ethanol. 

(1) Water Pollution Control status 

The industry has installed two effluent treatment plants (ETP), based on 

tertiary treatment for treatment of trade effluent generated by the industry. The 

industry has installed Multi Effect Evaporator to achieve the Zero Liquid Discharge 

(ZLD). 
The treated effluent @ 1790 KLD from these ETPs is recycled into the 

process, DM plant, cooling towers, boiler feed and for ash quenching. 

(11) Air Pollution Control status 

The industry has installed three boilers of capacities 65 TPH, 14 TPH and 

10 TPH. Electrostatic Precipitator (ESP) has been provided as air pollution control 

device with the 65 TPH capacity boiler whereas bag filters have been provided as 

pollution control devices with other two boilers separately. At present, the industry is 

operating 65 TPH boilers only and the other two boilers are not being operated. 



Recently, emission sampling has been carried out by the Board from the 

stacks of these boilers, results of which are as under: 

S Date of Point of sample Results Prescribed 

No. sample collection (mg/Nm) limits 

collection (mg/Nm') 
1. 06.04.2022 From the stack of 65 42 50 

TPH capacity boiler 

2 25.11.2021 From the stack of 14 101 500 

TPH capacity boiler 

3. From the stack of 10 96 500 

TPH capacity boiler 

(IV) Discussion on analysis results of ground water samples collectedon 

18.07.2022, 19.07.2022 & 22.07.2022 

The analysis results of the ground water samples collected on 

18.07.2022, 19.07.2022 & 22.07.2022 are attached as Annexure-A. 

Organic pollutant parameters such as BOD & COD have not been found in any 

of the 11 samples collected on 18.07.2022, 19.07.2022 and 22.07.2022. 

Inorganic parameters such as TSS as well as heavy metals such as lead, Arsenic, 

Mercury, Nickel, Chromium, Copper and Cadmium have also not been found in 

any of these samples. 

Out of the total 11 ground water samples collected, the concentration of TOS 

was found between 500 mg/l to 1000 mg/l in 7 samples, between 1000 mg/l to 

1100 mg/l in 2 samples, between 1500 mg/l to 1600 mg/l in one sample and 

between 1900 mg/l to 2000 mg/l in remaining one sample. 

The value of TDS in the sample collected from tubewell installed in Gurudwara 

Smadh Bhagat Duni Chand in village Mahianwala Kalan were found to be 724 

mg/. 

TDS value ranges from 38 mg/l to 956 mg/l in the samples collected on 

19.07.2022 from the tubewells located inside the industry. 



Conclusion 

All the samples collected were found to be colorless and odorless. 

Organic pollutant parameters such as BOD & COD have not been found in any 

of the 11 samples collected on 18.07.2022, 19.07.2022 and 22.07.2022. Due to 

the absence of organic parameters in the groundwater samples, there is no 

indication of discharge of wastewater by the industry in the underground 

water. 

Inorganic pollutants such as TSS and heavy metals i.e. Lead, Arsenic, Mercury, 

Nickel, Chromium, Copper and Cadmium have not been found in the ground 

water samples collected from various locations inside/ near the industry. This 

indicates that there is no chemical pollution in the groundwater. 

The conc. of TDS in all the 11 no. samples collected, has been found to be within 

the permissible limits of 2000 mg/l as per IS 10500:2012 drinking water 

standards. However, variation in TDS values at different locations within same 

area may be due to geogenic conditions. 

******* 
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OFFICE OF THE MONITORING COMMITTEE 
Constituted by the Hon'ble National Green Tribunal in OA No. 360 of 2018 in the 

matter Shree Nath Sharma Vs Union of India & Ors and other Environmental issues. 
(Official Address: Tower No.5, 4th Floor, Forest Complex, 

Sector 68, SAS Nagar) Tel. No. 0172-2298091 
Email: cecswm606@gmail.com 

To 

Subject: 

The Deputy Commissioner, 
Ferozepur. 

No. CMC/2022/ 126 r­ 
Dated: 21.9.2022 

Report on visit to M/s Malbros International Pvt. Ltd., 
Mansoorwal Kalan, Tehsil Zira, District Ferozepur by the 
Monitoring Committee, constituted by the Hon'ble National 
Green Tribunal on various environmental issues of State of 
Punjab on 18.8.2022 

It is submitted that the Monitoring Committee, constituted by the Hon'ble National Green 

Tribunal on various environmental issues, received a complaint dated 12.8.2022 from Gram 

Panchayat, village Ratoul Rohi and other nearby villages regarding pollution caused by M/s 

Malbros International Pvt. Ltd., Mansoorwal Kalan, Tehsil Zira, District Ferozepur, wherein, it has 

been alleged that the industry discharges its effluent into underground and causes diseases to 

the animals and residents of the area. 

Accordingly, the Monitoring Committee under the Chairmanship of Justice Jasbir Singh, Former 

Judge, Punjab and Haryana High Court visited the industry on 18.8.2022 and collected 

groundwater and soil samples and a report has been prepared, which is enclosed herewith. It is 

requested that necessary action in the matter may kindly be taken. 

(Dr.~;:~ . .,.,.._ 
Technical Expert, 
Monitoring Committee 

Endst. No. CMC/2022/ / 2.66 Dated: 21.9.2022 
A copy is forwarded to the Member Secretary, Punjab Pollution Control Board, Patiala for 
information please. He is requested to take necessary action in the matter:~ 

~,L 
(Dr. Ba u Ram)l-'• ""'l-v 
Technical Expert, 

Monitoring Committee 

Endst. No. CMC/2022/ I 2-6-:f- Dated: 21.9.2022 
A copy is forwarded to the Senior Environmental Engineer, Punjab Pollution Control Board, Zonal 
Office, Bathinda for information and necessary action. 

(Dr. Bab~£i,Q, »J.L. 
Technical Expert, 

Monitoring Committee 

Annexure-II



Report on visit to M/s Malbros International Pvt. Ltd, , Mansoorwal 
Kalan, Tehsil Zira, District Ferozepur by the Monitoring Committee, 
constituted by the Hon'ble National Green . Tribunal on various 
environmental issues of State of Punjab on 18.8.2022 

1.0 Background 

Ministry of Environment and Forest, Govt. of India granted environmental clearance under EIA 

notification 2006 to M/s Malbros International Pvt. Ltd., Mansoorwal Kalan, Teh. Zira, District 

Ferozepur for installation of 100 KLD grain based distillery on 25.09.2006'. The industry applied 

for no objection certificate and the same was granted by Punjab Pollution Control Board vide 

No. 04 dated 11.5.2006 for the production of Extra Neutral Alcohol (ENA)/ Rectified Spirit (RS) 

and liquor@ 100 KLD with certain conditions mentioned therein. Consent to operate under the 

provisions of Water Act, 1974 and Air Act, 1981 were granted to the industry vide No. F-2249 

dated 10.8.2007 and F-1580 dated 10.8.2007, respectively, for the production of Extra Neutral 

Alcohol (ENA)/ Rectified Spirit (RS) 50 KLD. 

Later on, the industry was granted consent under the provisions of Water Act, 1974 and Air Act, 

1981 by Punjab Pollution Control Board vide No. V-259 dated 19.12.2012 and No. V-241 dated 

19.12.2012, respectively, for the production of Extra Neutral Alcohol (ENA)/ Rectified Spirit (RS) 

and liquor @ 100 KLD and for recycling of trade effluent @ 657 KLD and discharge of treated 

effluent @ 40 KLD onto land for irrigation. For the treatment of effluent, the industry had 

installed effluent treatment plant consisting of anaerobic biological treatment, aerobic treatment 

system and three stage RO system and MEE for evaporation of rejects of RO system. The 

permeate of RO system is recycled back into the system. 

Punjab Pollution Control Board granted no objection certificate (NOC) vide No. CTE-98 dated 

15.3.2016 for enhancement of production capacity from 100 KLD to 600 KLD of ENA/RS. The 

industry applied for Environmental Clearance to the Ministry environment and forest, Govt. of 

India for enhancement of its capacity from 100 KLD to 600 KLD of ENA/RS and co-generation 

power plant of capacity 40 MW, which was granted on 15.1.2018. Thereafter, the industry 

obtained fresh NOC vide no. CTE/EXP/FZR/2021/15384779 dated 27.4.2021 for enhancement of 

production capacity from 100 KLD to 600 KLD of ENA/RS. The industry was granted consent to 

operate under the provisions of Water Act, 1974 and Air Act, 1981 vide No. 

CTOW/V/FZR/2021/16885572 dated 12.11.2021 and vide No. CTOA/V/FZR/2021/16885533 

dated 12.11.2021, respectively, for the production of grain based anhydrous denatured ethanol/ 

ENA/RS/industrial alcohol plant @ 280 KLD, co-generation power plant of capacity 12 MW and 

by-products namely animal feed supplements/cattle feed, poultry feed @140 TPD. The industry 

discharges its effluent @ 1960 KLD. For the treatment of 1960 KLD effluent, it has installed 

following 02 streams of effluent treatment plants:- 

i. Anaerobic treatment followed by aerobic and RO system 

ii. Aerobic system followed by RO system 

The whole of the effluent after both the treatment systems is recycled back into the process 

and also as feed in DM plant. For the treatment of domestic effluent (10 KLD), the industry has 

installed septic tanks. 
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2.0 visit to the industry by the Monitoring Committee 
The Monitoring Committee received a complaint on 12.8.2022 from Gram Panchayat, Village 

Ratoul Rohi and other nearby villages regarding pollution caused by the industry namely M/s 

Malbros International Pvt. Ltd., Mansoorwal Kalan, Zira, District Ferozepur alleging in the 

complaint that the industry discharges its effluent into underground and causes diseases to 

animals and residents of the area and requested that the said industry may be visited. 

Accordingly, the Monitoring Committee made its plan to visit the industry on 18.8.2022. 

The following were present during the visit. 

a) Members of the Monitoring Committee 
Sr. Name and Designation in the Deptt. Name & Designation in 
No. the Monitoring 

Committee 
1. Justice Jasbir Singh, Former Judge, Punjab and Haryana Chairman 

High Court 
2. Sh. S. C. Agrawal, IAS (Retd), Former Chief Secretary, Senior Member 

Punjab 
3. Sant Balbir Singh Seechewal Member 

b) District Administration 
i) Sh. Inder Pal, SDM, Zira 

ii) Sh. Vinod Kumar, Naib Tehsildar 

iii) Sh. Palwinder Singh, DSP, Zira 

iv) Sh. Arvind Parkash Sharma, DRO, Ferozepur 

c) Punjab Pollution Control Board 
i) Er. Rajiv Goyal, Senior Environmental Engineer 

ii) Er. Rohit Singla, Environmental Engineer 

iii) Er. Ramandepp Singh Sidhu, Environmental Engineer 

iv) Er. Aushpreet Singh, Assistant Environmental Engineer 

v) Ms. Sonam Dogra, Scientific Assistant 

d) Other Departments 
l) Dr. Tejpal Singh, Chief Agriculture officer 

ii) Sh. Vikram Dev Thakur, Excise Officer, Ferozepur 

iii) Mrs. Ramneet Kaur, District Mining Officer, Ferozepur 

iv) Dr. Amarvir Singh, Veterinary Officer, Zira 

e) Representatives of nearby villages 
i) Sh. Sandeep Dhillon S/o Sh. Major Singh, Village Ratoul Rohi 

ii) Dr. Harvinder Singh S/o Sh. Nachhatar Singh, Village Sadhu Wala 

iii) Sh. Rasdeep Singh S/o Sh. Randhir Singh, Village Ratoul Rohi 

2.1 Interaction with the officers of various departments and 
representative of village Panchayats and collection of 
groundwater samples by the Monitoring Committee. 

During visit, the monitoring committee observed that the industry was not in operation due to 

protest made by villagers of nearby villages. The photograph showing the industry not in 

operation is mentioned as per Plate-1. 

2 



Plate-1: Photograph showing interaction being made 
with the departments and villagers and the 
industry not in operation 

Therefore, the Monitoring Committee visited the following areas/sites:- 

1. It was apprised to the Monitoring Committee that during the drilling of tubewell in the 

premises of Gurudwara Samaadhi Bhagat Dunni Chand Ji in Viii. Mahian Wala Kalan, 

polluted water was observed. Therefore, first of all, the Monitoring Committee visited the 

premises of Gurudwara Samaadhi Bhagat Dunni Chand Ji in village Mahian Wala Kalan, 

Tehsil Zira, Distt. Ferozepur and collected water sample of the tubewell installed in the 

Gurudwara premises. The water sample was found colorless & odourless. The photograph 

showing officers sealing collected ground water samples in the presence of Monitoring 

Committee from Gurudwara Samaadhi Bhagat Dunni Chand Ji in Viii. Mahian Wala Kalan is 

mentioned as per Plate-2. 

Plate-2: Photograph showing officers sealing collected 
ground water samples in the presence of 
Monitoring Committee from Samaadhi Bhagat 
Dunni Chand Ji in Viii. M~hian Wala Kalan being 
sealed 

2. The Monitoring Committee visited the site of the tubewell installed in the parking area of 

the industry and collected water sample of the tubewell. The color of the water sample 

was beige / sandy whereas, it was also odourless. The photograph showing water being 

abstracted from the tubewell installed in the parking area is mentioned as per Plate-3. 
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Photograph showing water being abstracted 
from the tubewell installed in the parking 
area 

3. Stagnation of wastewater was observed near the septic tank existing near the boundary 

wall of the industry. On the request of the villagers, soil sample from the area near the 

Plate-3: 

septic tank and soil /ash sample from the fuel ash disposal area of the industry were 

collected by the Department of Agriculture. The soil/ fuel ash samples were sent to PAU, 

Ludhiana and Soil Testing Lab, Faridkot for analysis. The photograph showing fuel ash 

sample being collected by the officers of the departments in the presence of the 

Monitoring Committee is mentioned as per Plate-4. 

Plate-4 Photograph showing fuel ash sample being 
collected by the officers of the departments in 
the presence of the Monitoring Committee 

The analysis results of soil testing lab, Faridkot and PAU Ludhiana mentioning the soil testing 

reports and ground water samples reports are annexed as per Annexures - 4A to 4E. 

4. The villagers also raised the issue of illegal mining carried out by the industry adjoining to 

its boundary wall. In this regard, Executive Engineer-cum District Mining Officer, Golewala 

Drainage Division, Ferozepur apprised the Monitoring Committee that notices have been 

issued to the concerned persons and presented copies of the same, which are annexed as 

per Annexures - SA and SB. The photograph showing illegal mining done in the area is 
mentioned as per Plate-5. 
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Plate-5 
area 

5. Monitoring Committee visited the premises of the industry. During visit, Sh. Jasbir Dhiman, 

Vice President (Technical) of the industry informed the Monitoring Committee that there 

are 03 working tubewells in the industrial premises, whereas, 4th tubewell is not in 

operatable condition due to leakage in the pipeline and 5th tubewell has been closed 

recently due to advise of Vastu Consultant. The Monitoring Committee directed the 

officers of PPCB to collect water samples of tubewell and find out the reasons for 

stagnation of wastewater near the septic tank. It was also directed to verify the statement 

given by the representative of the industry, on the next day in the presence of the 

representatives of villagers. 

6. The officers of PPCB, Naib Tehsildar and Deptt. of Agriculture alongwith representatives of 

villagers i.e. Sh. Sandeep Dhillon S/o S. Major Singh R/o Ratol Rohi; Dr. Harvinder Singh 

S/o S. Nachattar Singh R/o Sodhiwala and S. Rajdeep Singh S/o S.Randhir Singh R/o Ratol 

Rohi visited the industry on 19.08.2022 and collected ground water samples of 3 no. 

operational tubewells installed at different locations in the industrial premises. On the 

request of the villagers, the efforts were made to make the 4th tubewell operational, but 

could not succeed. Further, the recently closed tubewell (5th) was also made operational 

after removing the upper layer of soil with JCB. The tubewell was continuously operated 

for one hour and thereafter, ground water sample of the tubewell was collected. The color 

of the water sample was light beige / sandy, whereas it was odourless. Earlier laid pipeline 

connected with this tubewell was found leading to fresh water reservoir. The area at a 

distance of about 30-35 ft. from the 5th tubewell was also dug with the help of JCB and 

found underground pipe of another abandoned tubewell, but it was not connected with 

any pipeline. The photograph showing water being abstracted from the tubewell installed 

near new canal reservoir inside the industry is mentioned as per Plate-6. 

Plate-6 Photograph showing water being 
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abstracted from the tubewell installed 
near new canal reservoir inside the 
industry 

7. The area around boundary wall / septic tank, effluent treatment plant etc. of the industry 

were visited alongwith the representatives of the villagers and no stagnation of 

wastewater was observed within the industrial premises. Also, the representatives of 

villages could not show any borewell/tubewell other than as mentioned in the aforesaid 

paras within the industrial premises. The photograph showing the villagers in the presence 

of officers of the department visiting the industry on 19.08.2022 is mentioned as per 
Plate-7. 

Plate-7 Photograph showing the villagers in the 
presence of officers of the department visiting 
the industry on 19.08.2022 

The boundary wall of the industry is adjacent to the septic tank and the same is existing 

outside boundary wall. Therefore, the premises of the industry behind the septic tank / 

boundary wall was visited and found that there are about 50 labour quarters adjoining the 

boundary wall of the industry and wastewater generated from the bathing section of labor 

quarters is directly going outside industrial premises for stagnation near septic tank, 

whereas, wastewater from the toilet section is going into septic tank existing outside the 

boundary of the industry. Further, it was observed that the industry has made 

arrangements for sprinkling of water through flexible pipes on fuel ash to suppress the 

dust emissions, which was found cut at one point outside the boundary wall. This fuel ash 

has also been dumped in the low lying area located outside the boundary wall (report of 

Punjab Pollution Control Board dated 18/19.8.2022 is annexed as per Annexure-SC). 
8. Earlier, the industry was operating two boilers of capacities 14 TPH & 10 TPH. However, in 

the year 2021, the industry has installed a new rice husk fired boiler of capacity 65 TPH 

and dismantled the boiler of capacity 14 TPH & other existing boiler of capacity 10 TPH 

boiler is not being operated. ESP has been installed as an air pollution control device with 

the boiler of capacity 65 TPH. Stack emissions sample was collected by PPCB from the 

stack of 65 TPH capacity boiler on 06.04.2022 and as per the analysis results, the 

concentration of particulate matter was found to be within the prescribed limits. 

Therefore, overall the officers of Punjab Pollution Control Board in the presence of members 

of the Monitoring Committee and representative of nearby villages have collected the 

groundwater samples on 18.8.2022 and 19.8.2022 from 06 locations mentioned as 
under:- 
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i) Borewell installed in the premises of Samaadhi Bhagat Baba Duni Chand ji in village 

Mahian Wala Kalan, Zira 

ii) Borewell near parking area of M/s Malbros International Pvt. Ltd, Mansoorwala, Zira, 
Ferozepur 

iii) Tubewell near new canal reservoir inside M/s Malbros International Pvt. Ltd, 
Mansoorwala, Zira, Ferozepur 

iv) Tubewell near bottling plant inside M/s Malbros International Pvt. Ltd, Mansoorwala, 
Zira, Ferozepur 

v) Tubewell near effluent treatment plant inside M/s Malbros International Pvt. Ltd, 
Mansoorwala, Zira, Ferozepur 

vi) Tubewell near transport office inside M/s Malbros International Pvt. Ltd, Mansoorwala, 
Zira, Ferozepur 

The groundwater samples duly sealed and signed by the authorized officer of Punjab Pollution 

Control Board were sent to the following laboratories for analysis of the various parameters. 
i) Punjab Pollution Control Board, Patiala 

ii) Punjab Biotechnology Incubator, Mohali 

iii) Shriram Institute For Industrial Research, Delhi 

The analysis results of ground water samples analyzed by Punjab Pollution Control Board, PBTI 

and Shriram Institute are annexed as per Annexures- 1, 2 and 3, respectively. 

Similarly, 01 ground water sample, 02 soil samples and 02 fuel ash samples were collected and 
their analysis results are mentioned in Annexures -4A, 4B, 4C and 40. 

The analysis results of said groundwater samples are mentioned as per Table-1 to 6 given 
below:- 

Table-1 : Analysis results of groundwater samples - Borewell installed 
in the premises of Samaadhi Bhagat Baba Duni Chand ji in village 
Mahian Wala Kalan, Zira (Depth: 670 ft) 
Sr. Parameter Units PBTI Shriram PPCB Standards as per IS: No Lab, Institute Lab 10500:2012 

Mohali Lab, Acceptable Permissible 
Delhi limit limit 

1. pH 7.6 7.8 7.5 6.5-8.5 No 
relaxation 

2. Total mg/I 3 2 BDL 
Suspended 
Solids (TSS) 

3. Total Dissolved mg/I 961 1024 945 500 2000 
Solids (TDS) 

4. Biochemical mg/I <1 Not BDL 
.Oxygen Detected 
Demand (BOD3 
at 27oC) 

5. Chemical mg/I 8 4 6 
Oxygen 
Demand (COD) 
Total 

6. Faecal Coliform MPN/100 7.9 X 348 BDL 
ml 1QA2 (Oroanism) 

7. Nickel (as Ni) mg/I BDL Not BDL 0.02 No 
(MDL Detected relaxation 
0.005) 
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Sr. Parameter Units PBTI Shriram PPCB Standards as per IS: 
No Lab, Institute Lab 10500:2012 

Mohali Lab, Acceptable Permissible 
Delhi limit limit 

8. Zinc (as Zn) mg/I BDL 0.01 BDL 5 15 
(MDL 
0.005) 

9. Copper ( as Cu) mg/I BDL Not BDL 0.05 1.5 
(MDL Detected 
0.005) 

10. Lead (as Pb) mg/I BDL Not BDL 0.01 No 
(MDL Detected relaxation 
0.005) 

11. Chromium (as mg/I BDL Not BDL 0.05 No 
Cr) (MDL Detected relaxation 

0.005) 
12. Iron (as Fe) mg/I 0.06 0.1 0.11 0.3 No 

relaxation 
13. Total Kjeldahi mg/I 1 0.8 BDL 

Nitroaen (TKN) 
14. Ammonical mg/I 0.02 0.1 BDL 0.5 No 

Nitroaen relaxation 
15. Arsenic (As) mg/I BDL Not BDL 0.01 0.5 

(MDL Detected 
0.005) 

16. Mercury (as mg/I BDL Not BDL 0.001 No 
Hg) (MDL Detected relaxation 

0.005) 
17. Cadmium (as mg/I BDL Not BDL 0.003 No 

Cd) (MDL Detected relaxation 
0.001) 

18. Fluoride ( as F) mq/1 0.58 0.8 0.7 1.0 1.5 
19. Total mg/I 0.3 0.2 BDL 

Phosohate 
20. Chloride ( as Cl) ma/I 97 95 101 250 1000 
21. Sulphate ( as mg/I 222 413 234 200 400 

504) 
22. Turbiditv NTU 2.2 1 BDL 1 5 
23. Total Coliform MPN/100 2.4 X 700 430 Shall not be 

ml lQA3 (Orqanisrn) detectable 
24. Nitrate (as mg/I 5.3 Not 3.33 45 No 

N03) Detected relaxation 

25. Alkalinity ( as mg/I 274 254 250 200 600 
CaC03) 

26. Sodium (as Na) mg/I 272 329 272 
27. Potassium (as mg/I 4.5 4 3.2 

K) 
28. Calcium (as Ca) mq/1 28 12 26 75 200 

29. Magnesium (as mg/I 8.7 21 9 30 100 
Mq) 

30. Conductivity us/cm 1483 1585 1422 
31. Total Hardness mg/I 106 118 106 200 600 

(as CaC03) 
32. Sodium 11.5 12.9 11.5 

Adsorption 
Ratio 

33. Total Fixed mg/I 845 884 804 
Dissolved 
Solids 

34. Boron (as B) mq/1 0.51 0.7 0.4 0.5 1.0 

35. %Na mq/1 - 86 83 
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Table-2: Analysis results of groundwater samples - Borewell near 
parking area of M/s Malbros International Pvt. Ltd, Mansoorwal, Zira, 
Ferozepur 
Sr. Parameter Units PBTI Shriram PPCB Standards as per IS: 
No Lab, Institute Lab 10500:2012 

Mohali Lab, Acceptable Permissible 
Delhi limit limit 

1. pH 7.87 7.8 7.7 6.5-8.5 No 
relaxation 

2. Total mg/I 730 824 824 
Suspended 
Solids (TSS) 

3. Total Dissolved mg/I 944 1060 960 500 2000 
Solids (TDS) 

4. Biochemical mg/I 2 4 BDL 
Oxygen 
Demand (B0D3 
at 27oC) 

5. Chemical mg/I 18 36 23 
Oxygen 
Demand (COD) 
Total 

6. Faecal Coliform MPN/100 3.4 X 542 94 
ml 10A2 (Orqanisrn) 

7. Nickel (as Ni) mg/I BDL 0.01 BDL 0.02 No 
(MDL relaxation 
0.005) 

8. Zinc (as Zn) mg/I 0.05 0.1 0.10 5 15 
9. Copper ( as Cu) mg/I 0.12 0.2 BDL 0.05 1.5 
10. Lead (as Pb) mg/I 0.04 0.08 BDL 0.01 No 

relaxation 
11. Chromium (as mg/I BDL 0.02 BDL 0.05 No 

Cr) (MDL relaxation 
0.005) 

12. Iron (as Fe) mg/I 0.54 1.3 0.66 0.3 No 
relaxation 

13. Total Kjeldahi mg/I 1 1.8 0.9 
Nitroqen (TKN) 

14. Ammonical mg/I 0.02 0.4 0.4 0.5 No 
Nitrogen relaxation 

15. Arsenic (As) mq/1 0.009 0.01 BDL 0.01 0.5 
16. Mercury (as mg/I BDL Not BDL 0.001 No 

Hg) (MDL Detected relaxation 
0.005) 

17. Cadmium (as mg/I BDL Not BDL 0.003 No 
Cd) (MDL Detected relaxation 

0.001) 
18. Fluoride (as F) mg/I BDL 0.8 0.69 1.0 1.5 

(MDL 
0.1) 

19. Total mg/I 0.2 0.8 0.6 
Phosphate 

20. Chloride ( as Cl) mq/1 73 76 77 250 1000 
21. Sulphate ( as mg/I 216 366 292 200 400 

S04) 
22. Turbidity NTU 212 820 190 1 5 
23. Total Coliform MPN/100 7.9 X 940 720 Shall not be 

ml 1QA2 (Organism) detectable 
24. Nitrate (as mg/I 14.2 Not 10.2 45 No 

N03) Detected relaxation 
25. Alkalinity (as mq/1 435 387 395 200 600 
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Sr. Parameter Units PBTI Shriram PPCB Standards as per IS: 
No Lab, Institute Lab 10500:2012 

Mohali Lab, Acceptable Permissible 
Delhi limit limit 

CaC03) 
26. Sodium (as Na) mg/I 259 318 268 
27. Potassium (as mg/I 8.1 8 6 

K) 
28. Calcium (as Ca) mq/1 30 21 28 75 200 
29. Magnesium (as mg/I 28 29 25 30 100 

Mq) 
30. Conductivitv us/cm 1515 1630 1488 
31. Total Hardness mg/I 190 173 175 200 600 

(as CaC03) 
32. Sodium 8.1 10.7 8.8 

Adsorption 
Ratio 

33. Total Fixed mg/I 810 1660 882 
Dissolved 
Solids 

34. Boron (as B) mq/1 0.577 0.8 BDL 0.5 1.0 
35. %Na mg/I - 80 76 

Table-3: Analysis results of groundwater samples - Tubewell near 
new canal Reservoir inside M/s Malbros International Pvt. Ltd, 
Mansoorwal, Zira, Ferozepur (Depth: 600-650 ft) 

Sr. Parameter Units PBTI Shriram PPCB Standards as per IS: 
No Lab, Institute Lab 10500:2012 

Mohali Lab, Acceptable Permissible 
Delhi limit limit 

1. pH 7 8.0 7.6 6.5-8.5 No 
relaxation 

2. Total mg/I 4.6 4 BDL 
Suspended 
Solids (TSS) 

3. Total Dissolved mg/I 1605 1545 1567 500 2000 
Solids (TDS) 

4. Biochemical mg/I <1 Not BDL 
Oxygen Detected 
Demand (BOD3 
at 27oC) 

5. Chemical mg/I 9 12 8 
Oxygen 
Demand (COD) 
Total 

6. Faecal Coliform MPN/100 <1 900 BDL 
ml (Organism) 

7. Nickel ( as Ni) mg/I BDL Not BDL 0.02 No 
(MDL Detected relaxation 
0.005) 

8. Zinc (as Zn) mg/I BDL 0.02 BDL 5 15 
(MDL 
0.005) 

9. Copper ( as Cu) mg/I BDL 0.01 BDL 0.05 1.5 
(MDL 
0.005) 

10. Lead (as Pb) mg/I BDL Not BDL 0.01 No 
(MDL Detected relaxation 
0.005) 

11. Chromium (as mg/I BDL Not BDL 0.05 No 
Cr) (MDL Detected relaxation 
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Sr. Parameter Units PBTI Shriram PPCB Standards as per IS: 
No Lab, Institute Lab 10500:2012 

Mohali Lab, Acceptable Permissible 
Delhi · limit limit 

0.005) 
12. Iron (as Fe) mg/I BDL 0.1 BDL 0.3 No 

(MDL relaxation 
0.01) 

13. Total Kjeldahi mg/I 0.08 0.9 BDL 
Nltroqen (TKN) 

14. Ammonical mg/I BDL 0.3 BDL 0.5 No 
Nitrogen (MDL: relaxation 

0.5) 
15. Arsenic (As) mg/I BDL Not BDL 0.01 0.5 

(MDL Detected 
0.005) 

16. Mercury (as mg/I BDL Not BDL 0.001 No 
Hg) (MDL Detected relaxation 

0.005) 
17. Cadmium (as mg/I BDL Not BDL 0.003 No 

Cd) (MDL Detected relaxation 
0.001) 

18. Fluoride ( as F) rnc/l 1.35 1.2 0.99 1.0 1.5 
19. Total mg/I 0.6 0.06 0.6 

Phosohate 
20. Chloride (as Cl) mq/1 178 167 179 250 1000 
21. Sulphate ( as mg/I 240 390 354 200 400 

504) 
22. Turbiditv NTU 1.06 1 BDL 1 5 
23. Total Coliform MPN/100 348 1100 170 Shall not be 

ml (Oroanism) detectable 
24. Nitrate (as mg/I 6.6 2 2.72 45 No 

N03) relaxation 
25. Alkalinity (as mg/I 785 703 706 200 600 

CaC03) 
26. Sodium (as Na) mq/1 345 528 536 
27. Potassium (as mg/I 5.8 7 4.8 

K) 
28. Calcium ( as Ca) mq/1 22 34 25 75 200 
29. Magnesium (as mg/I 28 22 21 30 100 

Ma) 
30. Conductivity us/cm 2520 2510 2223 
31. Total Hardness mg/I 170 173 148 200 600 

(as CaC03) 
32. Sodium 11.5 11 19.2 

Adsorption 
Ratio 

33. Total Fixed mg/I 1503 1449 1332 
Dissolved 
Solids 

34. Boron (as B) mq/1 1.27 1.8 BDL 0.5 1.0 
35. %Na mg/I - 81 88 
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Table-4: Analysis results of groundwater samples - Tubewell near 
bottling plant inside M/ s Mal bros International Pvt. Ltd, Mansoorwal, 
Zira, Ferozepur (Depth: 600-650 ft) 

Sr. Parameter Units PBTI Shriram PPCB Standards as per IS: 
No Lab, Institute Lab 10500:2012 

Mohali Lab, Acceptable Permissible 
Delhi limit limit 

1. pH 7.20 8.1 7.9 6.5-8.5 No 
relaxation 

2. Total mg/I 5.2 3 BDL 
Suspended 
Solids (TSS) 

3. Total Dissolved mg/I 1023 1208 1022 500 2000 
Solids (TDS) 

4. Biochemical mg/I <1 Not BDL 
Oxygen Detected 
Demand (BOD3 
at 27oC) 

5. Chemical mg/I 5 8 BDL 
Oxygen 
Demand (COD) 
Total 

6. Faecal Coliform MPN/100 <1 542 BDL 
ml (Orqanism) 

7. Nickel (as Ni) mg/I 0.009 Not BDL 0.02 No 
Detected relaxation 

8. Zinc (as Zn) mg/I BDL 0.02 BDL 5 15 
(MDL 
0.005) 

9. Copper ( as Cu) mg/I BDL 0.01 BDL 0.05 1.5 
(MDL 
0.005) 

10. Lead (as Pb) mg/I BDL Not BDL 0.01 No 
(MDL Detected relaxation 
0.005) 

11. Chromium (as mg/I BDL Not BDL 0.05 No 
Cr) (MDL Detected relaxation 

0.005) 
12. Iron (as Fe) mg/I 0.02 0.06 BDL 0.3 No 

relaxation 
13. Total Kjeldahi mg/I 1 1.2 BDL 

Nitroqen (TKN) 
14. Ammonical mg/I BDL 0.3 BDL 0.5 No 

Nitrogen (MDL: relaxation 
0.2) 

15. Arsenic (As) mg/I BDL 0.006 BDL 0.01 0.5 
(MDL 
0.005) 

16. Mercury (as mg/I BDL Not BDL 0.001 No 
Hg) (MDL Detected relaxation 

0.005) 
17. Cadmium (as mg/I BDL Not BDL 0.003 No 

Cd) (MDL Detected relaxation 
0.001) 

18. Fluoride (as F) mg/I 0.62 0.7 0.38 1.0 1.5 
19. Total mg/I 0.3 0.05 0.6 

Phosphate 
20. Chloride ( as Cl) mg/I 111 114 121 250 1000 
21. Sulphate ( as mg/I 215 437 254 200 400 

S04) 
22. Turbidity NTU 0.69 1 BDL 1 5 
23. Total Coliform MPN/100 11 1700 BDL Shall not be 
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Sr. Parameter Units PBTI Shriram PPCB Standards as per IS: 
No Lab, Institute Lab 10500:2012 

Mohali Lab, Acceptable Permissible 
Delhi limit limit 

ml (Organism) detectable 
24. Nitrate (as mg/I 2.8 Not 0.81 45 No 

N03) Detected relaxation 
25. Alkalinity (as mg/I 240 245 250 200 600 

CaC03) 
26. Sodium (as Na) mo/I 223 340 288 
27. Potassium ( as mg/I 3.2 4 2.8 

K) 
28. Calcium (as Ca) mg/I 22 16 16 75 200 
29. Magnesium (as mg/I 12 12 12 30 100 

Mg) 
30. Conductivity us/cm 1628 1685 1456 
31. Total Hardness mg/I 105 92 89 200 600 

(as CaC03) 
32. Sodium 9.4 13.9 13.3 

Adsorption 
Ratio 

33. Total Fixed mg/I 976 1161 869 
Dissolved 
Solids 

34. Boron (as B) mg/I 0.47 0.6 0.40 0.5 1.0 
35. %Na mq/1 - 88 87 

Table-5: Analysis results of groundwater samples - Tubewell near 
effluent treatment plant inside M/ s Mal bros International Pvt. Ltd, 
Mansoorwal, Zira, Ferozepur (Depth: 600-650 ft) 

Sr. Parameter Units PBTI Shriram PPCB Standards as per IS: 
No Lab, Institute Lab 10500:2012 

Mohali Lab, Acceptable Permissible 
Delhi limit limit 

1. pH 7.4 8.1 7.8 6.5-8.5 No 
relaxation 

2. Total mg/I 1.6 Not BDL 
Suspended Detected 
Solids (TSS) 

3. Total Dissolved mg/I 553 670 599 500 2000 
Solids (TDS) 

4. Biochemical mg/I <1 2 BDL 
Oxygen 
Demand (BOD3 
at 27oC) 

5. Chemical mg/I 2 16 BDL 
Oxygen 
Demand (COD) 
Total 

6. Faecal Coliform MPN/100 240 X 345 BDL 
ml 10"1 (Organism) 

7. Nickel (as Ni) mg/I BDL Not BDL 0.02 No 
(MDL Detected relaxation 
0.005) 

8. Zinc (as Zn) mg/I BDL 0.04 BDL 5 15 
(MDL 
0.005) 

9. Copper ( as Cu) mg/I BDL Not BDL 0.05 1.5 
(MDL Detected 
0.005) 

10. Lead (as Pb) mg/I BDL Not BDL 0.01 No 
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Sr. Parameter Units PBTI Shriram PPCB Standards as per IS: 
No Lab, Institute Lab 10500:2012 

Mohali Lab, Acceptable Permissible 
Delhi limit limit 

(MDL Detected relaxation 
0.005) 

11. Chromium (as mg/I BDL Not BDL 0.05 No 
Cr) (MDL Detected relaxation 

0.005) 
12. Iron (as Fe) mg/I BDL 0.03 BDL 0.3 No. 

(MDL: relaxation 
0.01) 

13. Total Kjeldahi mg/I 0.6 0.8 BDL 
Nitrogen (TKN) 

14. Ammonical mg/I BDL 0.1 BDL 0.5 No 
Nitrogen (MDL: relaxation 

0.5) 
15. Arsenic (As) mq/1 0.009 0.01 BDL 0.01 0.5 
16. Mercury (as mg/I BDL Not BDL 0.001 No 

Hg) (MDL Detected relaxation 
0.005) 

17. Cadmium (as mg/I BDL Not BDL 0.003 No 
Cd) (MDL Detected relaxation 

0.001) 
18. Fluoride ( as F) mq/1 1.11 0.9 0.71 1.0 1.5 
19. Total mg/I 0.5 0.1 BDL 

Phosphate 
20. Chloride (as Cl) ma/I 36 34 39 250 1000 
21. Sulphate ( as mg/I 130 139 120 200 400 

504) 
22. Turbidity NTU BDL Not BDL 1 5 

(MDL: Detected 
0.5) 

23. Total Coliform MPN/100 542 X 900 540 Shall not be 
ml 10"1 (Oraanism) detectable 

24. Nitrate (as mg/I 4.7 Not 2.2 45 No 
N03) Detected relaxation 

25. Alkalinity (as mg/I 315 291 308 200 600 
CaC03) 

26. Sodium ( as Na) mq/1 80 244 204 
27. Potassium (as mg/I 2 3 1.8 

K) 
28. Calcium (as Ca) mq/1 8 4 6 75 200 
29. Magnesium (as mg/I 3 4 3 30 100 

Mq) 
30. Conductivitv us/cm 992 1024 872 
31. Total Hardness mg/I 32 26 30 200 600 

(as CaC03) 
32. Sodium 6.1 19.2 16.3 

Adsorption 
Ratio 

33. Total Fixed mg/I 489 640 510 
Dissolved 
Solids 

34. Boron (as B) ma/I 0.48 · 0.6 BDL 0.5 1.0 
35. %Na mq/1 - 95 93 
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Table-6: Analysis results of groundwater samples - Tubewell near 
transport office inside M/s Malbros International Pvt. Ltd, Mansoorwal, 
Zira, Ferozepur (Depth: 600-650 ft, sample was collected at a depth of 
150 ft) 
Sr. Parameter Units PBTI Shriram PPCB Standards as per IS: 
No Lab, Institute Lab 10500:2012 

Mohali Lab, Acceptable Permissible 
Delhi limit limit 

1. pH 7.50 8.1 7.8 6.5-8.5 No 
relaxation 

2. Total mg/I 447 160 486 
Suspended 
Solids (TSS) 

3. Total Dissolved mg/I 798 784 777 500 2000 
Solids (TDS) 

4. Biochemical mg/I <1 6 BDL 
Oxygen 
Demand (BOD3 
at 27oC) 

5. Chemical mg/I 28 48 27 
Oxygen 
Demand (COD) 
Total 

6. Faecal Coliform MPN/100 <1 940 BDL 
ml (Oraanism) 

7. Nickel (as Ni) mg/I BDL Not BDL 0.02 No 
(MDL Detected relaxation 
0.005) 

8. Zinc (as Zn) mq/1 0.01 0.01 BDL 5 15 
9. Copper ( as Cu) mg/I BDL Not BDL 0.05 1.5 

(MDL Detected 
0.005) 

10. Lead (as Pb) mg/I BDL Not BDL 0.01 No 
(MDL Detected relaxation 
0.005) 

11. Chromium (as mg/I BDL Not BDL 0.05 No 
Cr) (MDL Detected relaxation 

0.005) 
12. Iron (as Fe) mg/I 0.69 0.6 1.13 0.3 No 

relaxation 
13. Total Kjeldahi mg/I 1 1.2 2.6 

Nitroqen (TKN) 
14. Ammonical mg/I BDL 0.4 1.96 0.5 No 

Nitrogen (MDL relaxation 
0.2) 

15. Arsenic (As) mg/I 0.009 Not BDL 0.01 0.5 
Detected 

16. Mercury (as mg/I BDL Not BDL 0.001 No 
Hg) (MDL · Detected relaxation 

0.0005) 
17. Cadmium (as mg/I BDL Not BDL 0.003 No 

Cd) (MDL Detected relaxation 
0.001) 

18. Fluoride (as F) mg/I 0.1 1.4 0.27 1.0 1.5 
19. Total mg/I 0.5 0.8 1.4 

Phosphate 
20. Chloride ( as Cl) mg/I 49 48 55 250 1000 
21. Sulphate (as mg/I 185 166 134 200 400 

S04) 
22. Turbidity NTU 177 196 140 1 5 
23. Total Coliform MPN/100 161 14000 110 Shall not be 

ml (Orqanism) detectable 
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Sr. Parameter Units PBTI Shriram PPCB Standards as per IS: No Lab, Institute Lab 10500:2012 
Mohali Lab, Acceptable Permissible 

Delhi limit limit I 
24. Nitrate (as mg/I 5.6 Not 0.43 45 No N03) Detected relaxation 25. Alkalinity (as mg/I 355 322 322 200 600 CaC03) 
26. Sodium (as Na) mq/1 79.2 251 244 
27. Potassium ( as mg/I 3 3 4 

K) 
28. Calcium ( as Ca) mci/1 12 6 9 75 200 29. Magnesium (as mg/I 3.4 5 3 30 100 Mq) 
30. Conductivitv us/cm 1167 1230 1044 
31. Total Hardness mg/I 44 35 37 200 600 (as CaC03) 
32. Sodium 5.2 16.9 17.3 

Adsorption 
Ratio 

33. Total Fixed mg/I 632 802 661 
Dissolved 
Solids 

34. Boron (as B) mg/I 0.59 1.1 0.4 0.5 1.0 
35. %Na mq/1 93 93 

2.2 Discussion on the analysis results of ground water samples 

2.2.1 Ground water sample collected from borewell installed in the premises 
of Samaadhi Bhagat Baba Duni Chand Ji in Village Mahian Wala Kalan, 
Zira. 

The analysis results indicate that the values of parameters namely F.Coli, T.Coli and Sulphate 

have been found as 348-790 MPN/100 ml, 430-2400 MPN/100 ml and 222-413 mg/I, 

respectively, which are higher than the permissible limits as ND, ND and 400 mg/I, respectively. 

The values of TSS, BOD and COD have been found negligible (TSS: 2-3 mg/I, BOD: <1 mg/I 

and COD: 4-8 mg/I). The value of TDS has been found varied between 945-1024 mg/I, which is 

higher than the acceptable limits of 500 mg/I but within permissible limits of 2000 mg/I. All 

other parameters as mentioned in Table-1 are within the permissible limits. The value of 

Sulphate ( 413 mg/I) has been found marginally higher than the permissible limits of 400 mg/I. 

The probable reasons for higher values of F.Coli and T.Coli in the ground water samples are due 

to faecal contamination, which may be due to improper handling of faecal waste (domestic 
waste). 

2.2.2 Ground water sample collected from borewell near parking area of M/s 
Malbros International Pvt. Ltd, Mansoorwal, Zira, Ferozepur 

The perusal of analysis results as mentioned in Table-2 given above, indicate that the values of 

parameters namely TSS, COD, BOD, F.Coli, T.Coli, Lead, Iron and Turbidity have been found 

varied between 730-824 mg/I, 18-36 mg/I, BDL-4 mg/I, 94-542 MPN/100 ml, 720-940 MPN/100 

ml, BDL-0.08 mg/I, 0.54-1.3 mg/I and 190-820 mg/I, respectively. Since there is insignificant 

value of BOD in the ground water sample, as such, the higher value of TSS, COD and Turbidity 

in the ground water sample may be due to presence of inorganic compounds/constituents in 

the ground water. The higher value of Lead and Iron in the ground water sample may be due 
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to iron fitting in the pipeline laid for abstraction of ground water. The higher value of T.Coli and 

F.Coli in ground water sample may be due to faecal contamination in ground water, the 

probable reason for the same may be due to contamination of faecal waste discharge. 

2.2.3 Ground water sample collected from tubewell near new canal reservoir 
inside M/s Malbros International Pvt. Ltd, Mansoorwal, Zira, Ferozepur 

The analysis results of ground water samples as mentioned in Table-3 given above, indicate 

that the values of TSS, BOD, COD, T.Coli, Alkalinity and Boron have been observed to be BDL- 

4.6 mg/I, BDL-<1 mg/I, 8-12 mg/I, 170-1100 MPN/100 ml, 703-785 mg/I and BDL-1.8 mg/I, 

respectively. The values of TSS, BOD and COD are insignificant. The value of F.Coli determined 

by M/s Shriram Institute Lab, Delhi, mentioned as 900 MPN/100 ml may be neglected because 

the value of said parameter as determined by PBTI Lab and PPCB Lab has been determined as 

< 1 and BDL, respectively and are matching to each other. The higher values of Alkalinity (703- 

785 mg/I) and Boron (1.27-1.80 mg/I) in ground water sample may be due to geogenic 

reasons. The higher value of T.Coli, which has been observed as 170-1100 MPN/100 ml may be 

due to domestic sources. 

2.2.4 Ground water sample collected from tubewell near bottling plant inside 
M/s Malbros International Pvt. Ltd, Mansoorwal, Zira, Ferozepur 

The analysis results of ground water samples as mentioned in Table-4 given above, indicate 

that the values of TSS, BOD, COD, T.Coli and Sulphate have been observed to be BDL-5.2 mg/I, 

BDL-<1 mg/I, BDL-8 mg/I, BDL-11 MPN/100 ml and 215-437 mg/I, respectively. The values of 

TSS, BOD and COD are insignificant. The value of F.Coli and T.Coli determined by M/s Shriram 

Institute Lab, Delhi, mentioned as 542 MPN/100 ml and 1700 MPN/100 ml, respectively, may be 

neglected because the value of said parameters as determined by PBTI Lab and PPCB Lab are 

F.Coli: <1 and BDL and T.Coli: 11 and BDL, respectively and the same are matching to each 

other. The value of Sulphate ( 437 mg/I) has been found marginally higher than the permissible 

limits of 400 mg/I. 

These analysis results indicate that there is insignificant contamination in ground water 

due to F.Coli parameter and organic parameters (BOD and COD). 

2.2.5 Ground water sample collected from tubewell near effluent treatment 
plant inside M/s Malbros International Pvt. Ltd, Mansoorwal, Zira, 
Ferozepur 

The analysis results of ground water samples as mentioned in Table-5 given above, indicate 

that the values of BOD, COD, F.Coli and T.Coli have been observed to be BDL-2 mg/I, BDL-16 

mg/I, 345-2400 MPN/100 ml and 900-5420 MPN/100 ml, respectively. The higher value of F.Coli 

and T.Coli indicate that there is faecal contamination in ground water which may be due to 

domestic sources. The contribution of lower concentration of BOD and COD may be due to 

presence of F.Col and T.Coli parameters in the domestic sources. 
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2.2.6 Ground water sample collected from tubewell near transport office 
inside M/s Malbros International Pvt. Ltd, Mansoorwal, Zira, Ferozepur 

The analysis results of ground water samples as mentioned in Table-6 given above, indicate 

that the values of TSS, BOD, COD, F.Coli, Iron, Turbidity, T.Coli and Boron have been observed 

to be 160-486 mg/I, BDL-6 mg/I, 27-48 mg/I, BDL-940 MPN/100 ml, 0.6-1.13 mg/I, 140-196 

mg/I, 110-14000 MPN/100 ml and 0.4-1.1 mg/I, respectively. Since there is insignificant value of 

BOD in the ground water sample, as such, the higher value of TSS, COD and Turbidity in the 

ground water sample may be due to presence of inorganic compounds/constituents in the 

ground water. The higher value of Iron in the ground water sample may be due to iron fitting in 

the pipeline laid for abstraction of ground water. The value of Boron in ground water sample is 

marginally higher than permissible value and it may be due to geogenic reasons. The value of 

F.Coli and T.Coli determined by M/s Shriram Institute Lab, Delhi, mentioned as 940 MPN/100 ml 

and 14000 MPN/100 ml, respectively, which may be neglected as the values of these 

parameters as analyzed by PPCB Lab and PBTI are F.Coli: BDL, T.Coli: 110 MPN/100 ml and 

F.Coli: <1 MPN/100 ml, T.Coli:, 161 MPN/100 ml, respectively, which are almost matching to 

each other and these values of said parameters may be considered for assessing the ground 

water quality. 

From the above analysis results, it has been observed that the values of F.Coli and BOD are 

insignificant. The higher value of COD (27-48 mg/I), TSS (160-486 mg/I) and Turbidity (140-196 

mg/I) may be due to inorganic compounds/constituents. The higher value of Iron (0.6-1.13 

mg/I) may be due to iron fitting in the pipeline laid for abstraction of ground water. The slight 

higher value of Boron (1.1 mg/I) as compared to permissible limits of 1.0 mg/I in ground water 

sample may be due to geogenic reasons. 

2.3 Collection of ground water, fuel ash and soil samples by Department of 
Agriculture and their analysis results 

2.3.1 Ground water sample collected by Department of Agriculture from borewell in 
parking area of the industry and its analysis results 

Department of Agriculture has informed that ground water sample was collected from 

borewell/tubewell installed in parking area of the industry on 18.8.2022 and the sample was 

divided into 04 parts, out of which 01 part was delivered to farmers, 01 part has been retained 

by the department, 01 part of sample was sent to PAU Ludhiana and 01 part of sample was 

sent to soil testing laboratory, Faridkot for analysis of various parameters. 

PAU Ludhiana has submitted analysis results of part of ground water sample (Annexure-4A) 

and the same are mentioned Table-7 given below. 

Table-7: The analysis results of ground water sample analyzed by PAU, Ludhiana 

Lab Depth Parameters in milli Ca-Mg RSC Cond. Category Gypsum pH 
No. equivalent per litre of water (Q/acre) 

Carbo Bi- Chlor 
nate carbo ide 

nate 
Fe/18 - Nil 8.2 3.0 3.5 4.7 1409 2 3.0 8.1 
2.3.1.1 Discussion on the analysis results of part of ground water sample analyzed 

by PAU, Ludhiana 

PAU, Ludhiana has submitted that the ground water can be used for light soil and incase, it is to 

be used for agriculture purposes on heavy soil, it may be used by mixing with canal water. It 
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has also been recommended by PAU, Ludhiana that incase canal water is not available, ground 

water can be used by adding Gypsum (fertilizer) @ 03 quintal/acres of land after every four 

waterings (irrigation). 

2.3.2 Part of the ground water sample analyzed by soil testing laboratory, Faridkot 

Part of the ground water sample collected from borewell installed in parking area of the industry 

was sent to soil testing laboratory, Faridkot for its analysis and the analysis results as submitted 

by the said laboratory are mentioned in Annexure-48 and the same are also mentioned in 

Table-8, given below. 

Table-8: Analysis results of ground water sample analyzed by soil testing laboratory, 
Faridkot 

Sr. Depth Millequ RSC EC Category Gypsum/acres Remarks 
No C03 HC03 Cl Ca- (pmho) 

Mg 

756 W-2 2.0 6.0 - 3.8 4.2 1440 No.2 05 bags Gypsum -- 
/ acre 

2.3.2.1 Discussion on the analysis results 
Soil testing laboratory, Faridkot has submitted that the ground water can be used for light soil 

and in case, it is to be used for agriculture purposes on heavy soil, it may be used by mixing 

with canal water. It has also been recommended by the said laboratory that in case canal water 

is not available, ground water can be used by adding Gypsum (fertilizer) @ 05 bags/acres of 

land after every four waterings (irrigation). 

2.3.3 Fuel ash and soil samples collected by Deptt. of Agriculture and analyzed 
by PAU, Ludhiana and soil testing laboratory, Faridkot 

Department of Agriculture has informed that 02 samples of fuel ash and 02 samples of soil were 

collected from different 04 locations outside the premises of the industry. Fuel ash samples 

were divided into 04 parts, out of which 01 part was given to the farmers, 01 part was retained 

by the department, 01 part was sent to PAU, Ludhiana and 01 part was sent to soil testing 

laboratory, Faridkot. 

It has been informed that PAU, Ludhiana has not examined the fuel ash samples and submitted 

the comments mentioning "no need to check". The fuel ash samples, sent to soil testing 

laboratory, Faridkot, have been analyzed (marked as 18 and 28) and the analysis results 
(Annexure-4C) are mentioned in Table-9. Soil sample collected from 02 locations were sent 

to 02 laboratories i.e PAU, Ludhiana and soil testing laboratory, Faridkot. The analysis results of 

soil samples analyzed by PAU, Ludhiana are mentioned in Table-10. 
Table-9: Analysis results of· fuel ash and soil sample analyzed by soil testing 

laboratory, Faridkot 

Sample pH EC oc p K Zn Cu Fe s Mn 

Code 
Mmhos/cm (O/o) (ppm) 

18 8.45 0.66 0.36 31.23 82.26 1.88 0.88 36.07 96.65 1.96 

28 9.02 0.51 0.32 81.67 107.53 1.20 0.42 10.65 67.16 4.53 
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38 9.28 0.34 0.34 19.44 95.85. 1.02 0.52 6.14 28.63 1.80 

48 8.96 0.53 0.60 32.38 77.81 1.516 1.09 71.00 88.09 5.03 

Table-10: Analysis results of soil sample analyzed by PAU, Ludhiana 

Sample Field pH EC Organic Phosphorus Potash 
No. No. (millmho}/cm Carbon 
44 1 8.3 0.46 0.360 >20.4 300 
45 2 9.1 0.47 0.150 >20.4 270 

These analysis results are mentioned at Annexure- 4D 

2.3.3.1 Discussion on the analysis results of fuel ash and soil samples 

2.3.3.l(a) Analysis results submitted by soil testing laboratory, Faridkot (18 to 48) 

Department of Agriculture has not submitted any comments on fuel ash samples (18 & 28). 

On soil samples (38 & 48) analyzed by said laboratory, Chief Agriculture officer, Ferozepur has 

submitted his comments dated 14.9.2022 (Annexure- 4E), wherein, it has been mentioned 

that due to high pH in soil samples, there is need to add green manure or organic manure. 

Further, it has been mentioned by Chief Agriculture officer, Ferozepur that in the soil samples 

analyzed by soil testing laboratory, Zira from the Mansoorwal Kalan and adjoining villages from 

time to time, the parameters have been found within the norms. 

2.3.3.l(b) Analysis results of soil samples submitted by PAU, Ludhiana 

PAU, Ludhiana has submitted that due to high pH in soil, there is need to add green manure or 

organic manure in the agriculture fields. 

2.4 Illegal mining in the area 
During the visit of the Monitoring Committee, the villagers informed that illegal mining has been 

done in the area adjoining to the industry. The District Mining Officer-cum-Executive Engineer, 

Deptt. of Drainage, Ferozepur submitted that the department has already identified the persons 

indulged in carrying out illegal mining in the area and notices under the Punjab Minor Mineral 

Rules, 2013 have been issued to the violators. The copies of the notices are annexed as per 

Annexures-SA and SB. 

2.5 Report of Deptt. of Animal Husbandry- Animal Death 
During the visit of the Monitoring Committee, the villagers informed that their domestic animals 

have been died due to pollution caused by the industry. The Deptt. of Animal Husbandry 

informed that fodder samples were collected for analysis of parameters and it has been 

observed that nitrate content has been found in fodder which is injurious to animals. Copy of 

the report is annexed as per Annexure-6. 

3.0 Overall Findings of the Monitoring Committee 
Based on the discussion held with the officers of various departments, village panchayats and 

field visits made by the Monitoring Committee and collection of ground water samples, soil 

samples and reports submitted by the departments, the overall findings of the Monitoring 

Committee are as under. 
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1. The ground water sample collected from Samaadhi Bhagat Baba Duni Chand ji has been 

found containing faecal contamination, which may be due to domestic sources for its 

contamination. 

2. The ground water sample collected from tubewell near parking area of the industry has 

been found containing faecal contamination may be due to domestic sources. The higher 

values of TSS, COD and Turbidity in the ground water samples due to presence inorganic 

compounds/ constituents in the ground. The higher values of Iron and Lead in the ground 

water samples may be due to iron fitting in the pipeline laid for abstraction of ground water. 

3. The ground water samples collected from the tubewell installed near new canal reservoir 

inside the industry has been found contaminated due to T.Coli and domestic source may be 

a source of contributing T.Coli. The higher values of Alkanity and Boron have been found 

due to geogenic conditions. 

4. There is insignificant contamination in ground water in the tubewell near. bottling plant 

inside the industry due to insignificant values of F.Coli parameter and organic parameters 

(BOD and COD). 

5. The higher value of F.Coli and T.Coli found in the ground water samples collected from 

tubewell installed near effluent treatment plant inside the industry may be due to faecal 

con~amination in ground water, which may be due to domestic sources. The contribution of 

lower concentration of BOD and COD may also be due to presence of F.Col and T.Coli 

parameters. 

6. The higher value of COD, TSS and Turbidity in the ground water samples collected from the 

tubewell near transport. office inside the industry may be due to inorganic 

compounds/constituents. The higher value of Iron may be due to iron fitting in the pipeline 

laid for abstraction of ground water. The slight higher value of Boron in ground water 

sample may be due to geogenic reasons. 

7. From the analysis results of ground water samples analyzed by all the three laboratories, 

indicate that ground water contamination is probably due to faecal contamination, which 

may be due to domestic sources. Possibility of discharge of industrial effluent in 

underground water is feeble as no such assessment from the analysis results has been 

found. 

8(a) On the analysis results of ground water sample collected by Department of Agriculture and 

analyzed by PAU, Ludhiana and soil testing laboratory, Faridkot, it has been mentioned 

that the ground water can be used for light soil and in case, it is to be used for agriculture 

purposes on heavy soil, it may be used by mixing with canal water. It has also been 

recommended by PAU, Ludhiana and soil testing laboratory, Faridkot that in case canal 

water is not available, ground water can be used by adding Gypsum (fertilizer) as 2.5 to 03 

quintaljacres of land after every four waterings (irrigation). 

8(b) On the analysis results of soil samples analyzed by PAU Ludhiana and soil testing laboratory, 

Faridkot, it has been mentioned that due to high pH in soil samples, there is need to add 

green manure or organic manure. Further, it has been mentioned by Chief Agriculture 

officer, Ferozepur that in soil samples from Mansoorwal Kalan and adjoining villages, 

analyzed by soil testing laboratory, Zira from time to time, the parameters have been found 

within the norms. 
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8(c) Overall, Chief Agriculture officer, Ferozepur has mentioned in his report dated 14.9.2022 

(Annexure-4E) that the quality of soil and yield of crop in the adjoining area of the 

industry are not being affected due to any discharge of the industry. 

9. Deptt. of Mining-cum-Executive Engineer, Deptt. of Drainage, Ferozepur, has reported that 

the persons indulged in the illegal mining, have been identified and the violators have been 

issued notices under the Punjab Minor Mineral Rules, 2013 and action is under process. 

10. Deptt. of Animal Husbandry has reported that nitrate content found in the fodder sample is 

injurious to the health of animals. 

The report is sent to the Deputy Commissioner, Ferozepur and Punjab Pollution Control Board, 

Patiala to take further necessary action in the matter. 

~ Sant Balbir Singh Seechewal Justice Jasbir Si gh 
Former Judge, Punjab & aryana 

High Court and now as Chairman of 
the Monitoring Committee 
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(Department of Science, Technology & Environment1 GoP) 
A Component of Knowle ge City, Monah 

An NABL Accredited State Analytical Agency 

p 
• .:) t I 

ANNs.xuee-L 

j b olo y I cubator 

TC-6117 

No. PST!/ FA0/200822/001536 Dated : ; 1 J e (;.) J L 

ULR: TC611722000001462F 
Sample Registration No. 

Sample code given by customer 

TEST REPORT 
PBTff FA0/200822/001536 

Borewell Installed in Village Mahian Wala Kafan, Zira, Ferozepur, 1-A to 1-E 

Issued to: 
Punjab Pollution Control Board, 
Regional Office, Ferozepur Road, Ohara Singh Colony, 
Near St. No.2, 
Faridkot. 
PUNJAB 

Your Ref. No. 

Date of Receipt 
Name/Nature of sample I Sample code given by customer 

I Condition of the sample l Brand name 
I Qty/Pkg. 
Batch No.: 

Date of Manufacture : 
Sampling Method 
Test Start Date I Test Completion Dale 

SAMPLE: PARTICULARS 
Letter No. SPUAEE-1/2, dt. 18/0$/2022 

19/08/2022 
Ground Water 

orewell Installed in Village Mahian Wala Kalan, Zira, Ferozepur, 1-A to 1-E 

Intact coded lac sealed sample under refrigerated and preserved conditions 
NA 
8.0SOL approx in plastic cans (2L X 4) and plastic container (50ml) 
NA 
NA/NM 
, Sample not drawn by PBTI. Sample drawn by PPCB 
20/08/2022 
31/08i2022 

, I/., 
V • i J • 1 r ~~ 1 l '~JiJ} '}. 

Authorized Signatory 
Punjab Biotechnology Incubator Lab 

Employee Code: 16 ote: 
1. The above results pertain on!y to the sample tested. 
2. There is no addition, deviation or exclusion from the method mentioned. 
3. The report shall not be used for advertising or any legal purpose without written permission from the Chief Executive Officer, Punjab Biotechnology Incubator. 
4. This report cannot be re-produced, except wnen in tull, without the wriiten permission from the Chief Exet:utive Officer, Punjab Biotechnology Incubator. 
5. Perishable samples will be destroyed after testing, others after one month from me date of issue of the report, unless otherwise agreed with the customer or 

as required by the applicable regulaticns. 
Format No : PBTI/F/7.8/02 
Revision No. 00 & 25.04.2019 

Page No. 1/3 

National Referral Lab for LMO/GMO Detection under Seeds Act 1966 I Referral lab under Food Safety and Standards Act 2006 

# C-134, Industrial Focal Point, Phase-VIII, SAS Nagar (Mohali);. 160 071, Punjab, India 
Phone : +91g172-5020893, 5093595, E-mail : pbti2005@yahoo.com 

Website: www.pbtilabs.com, /pbti_dst 



Dated: 

ULR : TC611722000001462F 
Sampie Registration No. 

Sample code given by customer 

PBTI/ FA0/200822/001536 

Borewelt Installed in Village Mahian Wala Katan, Zira, Ferozepur, 1-A to 1 -E 

S.No Parameter Results Units Standard/ Specification/ Method Followed 

1 pH 7.6 IS 3025 (Part 11) 
2 Totai Suspended Solids (TSS) 3 mg/I IS 3025 (Part 17) 
3 Total Dissolved Solids (TOS) 961 mg/I IS 3025 (Part 16) 
4 Biochemical Oxygen Demand (8003 <1 mg/! IS 3025 (Part 44) 

at 27oC) 

5 Chemical Oxygen Demand (COD) 8 mg/I S 3025 (Part 58) 
Total 

6 Faecal Coliform. MPN/100rnl 7.9 X 10''2 MPN/100ml IS 1622: 1981 
7 Nickel (as i) BDL(MDL mg/I APHA 3125 B By ICP-MS 

0.005) 
e Zinc (as Zn BDL(MDL mg/I APHA 3125 B By ICP-MS 

0.005) 

l 9 Copper (as Cu) BOL(MDL mg/I APHA 3125 8 By1CP-MS I 

0.005) 
10 Lead (as Pb) , 

BDL(MDL mg/I APHA 3125 B By ICP-MS 

I 
·0.005) 

11 Chromium (as Cr) 'BDL(MDL mg/I APHA 3125 B By ICP-MS 
0.005) 

·12 Iron (as Fe) 0.06 mgil APHA 3·125 B By ICP-MS 
3 Total Kjeldahl Nitrogen (TKN) 1 mg/I IS 3025 (Part 34) I 14 Ammonia (NH3) I 0.02 mg/I IS 3025 (Part 34) 

15 Arsenic (As) BDL{MDL mg/I APH.A.- 3125 B By ICP-MS 
0.005, I 16 Mercury (as Hg) BDL(MDL mg/I APHA- 3125 B By ICP-MS 
0.0005) 

17 
1Cadmium (as Cd) BDL(MDL mg/f APHA- 3125 8 By ICP-MS I 0.001) 

18 Fluoride (as F) 0.58 mg!I IS 3025 (Part 60) is Total Phosphate 0.3 mg/I APHA 4500-P 
2 Chloride (as Cl) 97 mgil IS 3025 (Part 32) 
21 Sulphate (as S04) 222 mg/l IS 3025 (Part 24) 
22 Turbidity . 2.2 NTU IS 3025 (Part ·10) 
23 Total Coliform -- 

2.4 X 10'·3 MPN/100 !S 1622: 1981 
ml 

24 Nitraie (as N03) 5.3 mg/I IS 3025 (Part 34) 

Test Results 

Page No. 2/3 



Dated: 

ULR : TC611722000001462F 
Sampie Hlgistration No. 

Sample code given by customer 
PBTrt FA0/200822/001536 

Borewell lnstaffed in Village Mahian Wala Kalan, Zira, Ferozepur, 1-A to 1-E 

Units Standard I Specification/ Method Forlowed . S.No. Parameter Results 

25 Alkalinity (as CaC03) 274 mgil IS 3025 (Part 23) 26 Sodium ( as Na) 272 mg/I lS 3025 (Part 45) 27 Potassium (as K) 4.5 mg/I IS 3025 (Part 45) 28 Calcium (as Ca) 28 mg/I IS 3025 (Part 40) 29 Magnesium (as Mg) 8.7 mg11· IS 3025 (part 46) 30 Conductivity 1483 us/cm APHA 2510-8 I 31 Hardness Total (as CaC03) 106 mg/I IS 3025 (Part 21) 32 Sodium Adsorption Ratio 1 ·J .5 IS 11624: 1986 I 3" Total Fixed Dissolved Solids 845 mg/I IS 3025 (Part 18) 34 Boron (as 3) 0.51 mg/I fa..PHA- 3125 B By ICP-MS 

Test Results 

BDL:Below Detection limit MDL:Method Detection limit 

)t: ~ ; (.u -.. \ ./3l f (d)-[ ;..--' 
Authorized Signatory 

Punjab Biotechnology Incubator Lab 

Page 1 3'2 



Ill unJa 
JI • pbtT 

Biojechnology lncubat 

• TC-6117 

{Department of Science, Technology & Environment, GoP) 
A Component of Knowledge City, Mohali 

An NABL Accredited State Analytical Agency 

No.PBTl!FA0/200822/001537 r I I.:. e·l t 

U R: TC611722000001463F 
Sample Registration No. 

Sample code given by customer 

Dated: '.l, ( \ti<; J ~ ..L 

TEST REPORT 

PBTI/ FA0/200822/001537 

Borewelt Near Parking Area of M/s Malbros International Private Limited, 
Mansoonuala, Zira, Ferozepur, 2-A to 2-E 

issued to: 
Punjab Pollution Control Board, 

. Regional Office. Ferozepur Road, Ohara Singh Colony, 
Near St. Nc>.2, 
Faridkot. 
PUNJAB 

j Your Ref. No. 

I Date of Receipt I Name/Nature of sample 
t Sample code given by customer 
I 
1

1 
Condition of the sample 
Brand ame 

IOiy/Pkg 
I Baich No.: · 

j Date of Manufacture : 

I 
Sarnplinq Method 
Test Start Date 

. es! Completion Date 

SAMPLE PARTICULARS 
Letter No. SPUAEE-1i2, dt. 18/08i2022 

19/08/2022 
Ground Water 
Boreweli Near Parking Area of Mis Malbros International Private Limited, Mansoorwala, Zira, 
Ferozepur, 2-A to 2-E 

Intact coded lac sealed sample under refrigerated and preserved conditions 
NA 
8.050L approx in plastic cans (2L X 4) and plastic container (50ml) 
NA 
NA/NM 
'Sample not drawn by PBTI. Sample drawn by PPCB 
20/08/2022 
31/08/20Q2 

t 
l ,....._ 

I ' \_i .-·, J,-, t\ "\ }.-- 
I / I'"'\ . 1A_,))'"' ,,.""\')S" ') ; 

Aut orized Signatory 
Punjab Biotechnology Incubator Lab 

Note: 
1. The above results pertain only to the sample tested. 
2. There is no addition, deviation or exclusion from the method mentioned, 
3. The report shall not be used for advertising or any legal purpose without written permission irom the Chief Executive Officer, Punjab Biotechnology Incubator. 
4 .. This report cannot Ile re-produced, except when in ful!, without the written permission from the C/lief Executive Officer, Punjab 8iotechnology Incubator. 
5. Perishable samples will be destroyed after testing, others after one month from the date of issue of the report, unless otherwise agreed with the customer or 
as required by the applicable regUlations. 

Employee Code: 16 

Format No : PBTI/F/7.8/02 
Revision No. 00 & 25.04.2019 

Page No. 1/3 

National Refo. ral Lab for LMOfGMO Detection under Seeds Act 1966 I Referral Lab under Food Safety and Standards Act 2006 

# C-134. Industrial Focal Point, Phase-vut, SAS Nagar {Mohali) -160 071, Punjab, India 
Phone: +91·172w5020.893i 5093595, E~mail: pbti2005@yahoo.com 

Website : www.pbtilabs.com, /pht.i_dst 



Dated: 

R: TC$11722000001463F 
Sample Registration No. 

Sample code given by customer 
PBTI/ F A0/200822/001537 
Borewell Near Parking Area of Mis Malbros Internatlonal Private Limited, 
Mansoorwala, Zira, Ferozepur, 2·A to 2-E 

Test Results 
S.No Parameter Results Units Standard/ Specification/ Method Followed 

1 pH 7.87 IS 3025 (Part 11) 
2 Total Suspended Solids (TSS) 730 mg/I IS 3025 (Part 17) 
3 Total Dissolved Solids (TDS) 944 mgil IS 3025 (Part 16) 
4 Biochemical Oxygen Demand (B003 2 mg/I IS 3025 (Pait 44) 

I at27oC) 

5 Chemical Oxygen Demand (COD) 18 mg/I IS 3025 {Part 58) 
[Total 

6 [Faecal Coliform, MPN/100ml I 3.4 x10''2 MPN/100ml IS 1622: 1981 
7 Nickel (as Ni) BDL(MDL mg/I APHA 3125 B By ICP-MS 

I 0.005) 
8 Zinc (as Zn) 0.05 I mg/I APHA 3125 B By ICP-MS 
9 Copper (as Cu) 0.12 mg/I APHA 3125 B By ICP-MS 
10 lLead (as Pb) 0.04 mg/I APHA 3'125 B By ICP-MS 
11 Chromium (as Cr) BDL(MDL mg/I APHA 3125 B By ICP-MS , 

0.005) 
1? Iron (as Fe) 0.54 mg/I APHA 3125 B By ICP-MS , 
13 Total Kjeldahl Nitrogen (TKN) 1 mg/I IS 3025 (Part 34) 
14 Ammonia (NH3) 0.02 mg/I IS 3025 (Part 34) 
15 Arsenic (As) 0.009 mg/I APHA.- 3125 8 By ICP-MS - 
16 Mercury (as Hg) BDL(MOL mg/I APHA- 3125 B By ICP-MS 

0.0005) 
17 Cadmium (as Cd) BDL(MDL mgil APHA- 3·125 B By ICP-MS 

0.001) 
I 18 Fluoride (as F) BDL(MDL0.1) mg/I IS 3025 (Part 60) 

'19 Total Phosphate 0.2 mg/I APHA 4500-P 
20 Chloride (as Cl) 73 mg/I IS 3025 (Part 32) 
21 Sulphate (as S04) 216 mg/I IS 3025 (Part 24) 
22 Turbidity 212 NTU IS 3025 (Part 10) 
23 Total Coliform 7.9 X 10•'2 MPNi100 IS 1622: 1981 

ml 
24 Nitrate (as N03) . 14.2 mg/I IS 3025 (Part 34) 
25 Alkalinity (as CaC03) 435 mg/! IS 3025 (Part 23) 
26 Sodium ( as Na) 259 mg/I IS 3025 (Part 45) 
27 Potassiu (as K) 8.1 mg/I IS 3025 (Part 45) 
28 Calcium (as Ca) 30 mg/I IS 3025 (Part 40) 

Page No_ 2/3 



·.L 

Dated: 

LR: TC611722000001463F 
Sample Registration No. 

Sample code given by customer 

PBTI/ FA0/200822i001537 
Borewell Near Parking Area of Mis Malbros International Private Limited, 
Mansool'\/Vala, Zira, Ferozepur, 2-A to 2-E 

Test Results 
S.No. Parameter Results Units Standard i Specification/ Method Followed 

i 

! 29 Magnesium (as Mg) 28 mg/I IS 3025 (part 46) 

I 30 Conductivity 1515 us/cm APHA 2510-B 

~ 
31 Hardness Total (as CaC03) 190 mg/I IS 3025 (Part 21) 
'{~ Sodium Adsorption Ratio 8.1 IS 11624: 1986 

! ~L 

33 Total Fixed Dissolved Solids 810 mg/I I IS 3025 {Part 18) 

1 34 Boron (as B) 0.577 mgil I APHA- 3125 8 By ICP-MS 

BDL:Below Detection L1m1t MDL:Method Detection imit it 
j 

r-s11<s \')ft), 
Authorized Signatory 

Punjab Biotechnology Incubator Lab 

I 
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• 

iote ology I cu ator 
(Department of Science, Technology & Environment, GoP) 

A Component of Knowledge City, Mohall 

An NABL Accredited State Analytical Agency TC-6117 

No.PBTf/FA0/200822/001539 ) ) \ C) (, 

UI_R: TC611722000001481F 
Sample Registration No. 

Sample code given by customer 

Dated: 

TEST REPORT 

PBTI/F A0/200822/001539 
Tubewell near new Coral Reservoir Inside the Industry, Depth- 600 feet-650 feet, 
1-A to 1-E 

Issued to: 
Punjab Pollution Control Board, 
Regional Office, Ferozepur Road, Ohara Sing· Colony, 
Near St. No.2, 
Faridkot. 
PUNJAB 

Ycur Ref. No. 

Date of Receipt 
lame/Nature of sample 

I Sample code given by customer 

Condition of the sample 
Brand name 

1Qty/Pkg. 

Batch No.: 

Date of Manufacture : 
Sampling Method 

I 1 est Start Date 
I Test Completion Date 

SAMPLE PARTICULARS 
Letter No. SPUAEE-1/2, dt. 19/08/2022 

20/08/2022 
Ground Water 
Tubewell near new Coral Reservoir Inside the Industry, Depth- 600 feet-650 feet, 1-A to 1-E 

Intact coded lac sealed sample under refrigerated and preserved conditions 

NA 
8.0SOL approx in plastic cans (2L X 4) and plastic container (50ml} 

NA 
NNNM 
SamplJ not drawn by PBTI. Sample drawn by PPCB 

20/08/2022 
31i08/2022 

Punjab Biotechnology Incubator Lab 
Employee Code: 16 Note: 

1. The above results pertain only to the sample tested. 
2. There L no addition, devlanon or exclusion from the method mentioned. 
3. The report shall not be sed for advertising or any legal purpose without written permission from the Chief Executive Officer, Punjab Biotechnology Incubator. 
4. This report cannot be re-produced, except when in full. without the written permission from the Chief Executive Officer. Punjab Biote hnology Incubator. 
5. Perishable samples wit! be destroyed after testing, others after one month from the date of issue of the report. unless otherwise agreed with the customer or 

as required by the applicable regulations. Format No: PBTI/F/7.8/02 
Revision No. 00 & 25.04.2019 

Page No. 1/3 

National ~eferral Lab for LMO/GMO Detection under Seeds Act 1966 I Refenal Lab unde;;;;;;d Safety and Standards Act 2006 - -- -·"""' 

-134, Industrial Focal Point, Phase-VIII, SAS Nagar (Mc hall) - 160 071, Punjab, India 
Phone: +9 ~172·5020893, .5093595, Ecmaif; pbti2005@yahoo.com 

Website. www.pbtilabs.com, /pbti_dst 



Dated: 

ULR: TC61172?000001481F 
Sample Registration No. 

Sample code given by customer 

PST!! FAOJ200822/001539 

Tubewell near new Goral Reservoir Inside the Industry, Depth- 600 feet-650 feet, 
1-A to 1-E 

Test Results 
~ N j Parameter Results Units Standard I Specification I Method Followed ;:,, 0.1 

1 pH 7 IS 3025 (Part 11) 
2 Total Suspended Solids (TSS) 4.6 mg/I IS 3025 (Part 17) I 3 To al Dissolved Solids (TDS} 1605 mg/I IS 3025 (Part 16) 
4 18iochemical Oxygen Demand (80D3 <1 mg/I IS 3025 (Part 44) 

at 27oC) 
--- 5 Chemical Oxygen Demand (COD) .,., mg/I IS 3025 (Part 58) 

Total 

6 Faecal Coliform, MPN/100ml <1 MPN/100ml IS 1622: 1981 
7 !Nickel (as Ni) 8DL(MDL mg/I APHA 3125 B By ICP-MS 

0.005} 
8 Zinc (as Zn) BDL(MDL mg,7 APHA 3125 B By ICP-MS 

0.005) 
-- 9 'Copper (as Cu) l BDL(MDL mgtl AP A 3125 B By ICP-MS 

0.005) 
''.) Lead (as Pb' BDL(MDL mg/I APHA 3125 B By ICP-MS 

' 
0.005) 

'1 Chromium (as Cr) BDL(MD_ mg/I 

I APHA 3125 8 By ICP-MS 
0.005) 

12 Iron (as Fe) BOL(MDL 0.01) mg/I APHA 3125 B By ICP-MS 
'3 !Total Kjeldahl Nitrogen (Tf<!'>) 0.8 mgil IS 3025 (Part 34) 
'4 Ammonia (NH3) BDL (MDL:0.5) mg/I IS 3025 (Part 34) 
"5 I Arsenic (As) BOL(MDL mg/I AP. A- 3125 8 By ICP-MS 

0.005) ~a Mercury (as Hg) BDL(MDL mg/I .A.PHA- 3125 B By ICP-MS 
0.0005} 

17 ; Cadmium (as Cd) BDL(MDL mg/! .A.PH.A.- 3125 8 By ICP·-MS 
0.001) 

'8 Fluoride (as F) 1.35 mgil IS 3025 (Part 60) 
'9 Total Phosphate 0.6 mg/I APHA 4500-P 
20 Chloride (as Cl) 178 mg/I IS 3025 (Part 32) 
2-: Sulphate (as S04) ; 

240 mg/I IS 3025 (Part 24) 
22 Turbidity 1.Q6 NTU IS 3025 (Part 10) 
23 T otal Coliforn 348 MPN/100 IS '1622: 1981 

ml 
_4 Nitrate (as N03) 6.6 mg/I IS 3025 (Part 34) 

Page No. 2/3 



Dated: 

ULR: TC611722000001481F 
Sample Registration No. 

Sample code given by customer 
PSTI/ FA01200S22/001539 

Tubewell near new Coral Reservoir Inside the Industry, Depth- 600 feet-650 feet, 
1-A to 1-E 

Test Results 
fs.No. Parameter Results Units Standard I Specification I Method Folfowed I 
I 25 Alkalinity {as CaC03) 785 mg/! IS 3025 (Part 23) 
I 

26 Sodium ( as Na) 345 mgi! IS 3025 (Part 45) 27 Potassium (as K) 5.8 mg/I IS 3025 (Part 45) 28 Calcium (as Ca) 22 mgil IS 3025 (Part 40) 29 Magnesium (as Mg) 28 mgil IS 3025 (part 46) I 30 Conductivity 2520 us/cm APHA 2510-B 31 Hardness Total (as CaC03) 170 mg/I IS 3025 (Part 21) I 32 Sodium Adsorption Ratio 11.5 IS 1 '1624: 1986 I 33 T tal Fixed Dissolved Solids 1503 mgil IS 3025 (Part 18) 34 jBo o (as 8) 1.27 mg/I APHA.- 3125 8 By ICP-MS ,-... BDL.:Below Detection Limit MDL:Method Detection Limit 

f,\lu :..---; i {, \"\ I"' l ) .. 
0,1 IX ,?,', s-: 

I . r 

Authorized Signatory 
Punjab Biotechnology Incubator Lab 

Page No. 3/3 



.x::,c .. 11111 
pbtt 

u Jab Bi tech olo y ncubator 
(Department of Science, Technology & Environment, GoP} 

A Component of Knowledge City. Mohall 
An NABL Accredited State Analytical Agency 

No.PB Tl/ F A01200822/001540 r 1 ~ c]~ 

TEST REPORT 

PBTI/ FA0/200822/001540 
Tubewe!I near Bottling Plant Inside the Industry, Depth- 600 feet-650 feet, 2"A to 
2-E 

ULR: TG611722000001482F 
Sample Registration No. 

Sample code given by customer 

Issued to: 
Punjab Pollution Control Board, 
Regional Office, Ferozepur Road, Ohara Singh Colony, 
Near St. No.2, 
Faridkoi. 
PUNJAB 

Your Ref. No. 

SAMPLE PARTICULARS 
Letter o. SPUAEE-1/2, dt. 19/08/2022 

20/08/2022 
Ground Water 
T rbewell near Botiling Plant Inside the Industry, Depth- 600 feet-650 feet, 2-A to 2-E 

ate of Receipt 
1 ame/r ature of sample 

ample code given by customer 

Jondition of i re sample 
Brand name 
Qty/Pkg. 
Barch No.: 

Date of Manufaciure : 
I Sampling Method 
'Test Start Date 
I 
[Test Completion Date 

Intact coded lac sealed sample under refrigerated and preserved conditions 

NA 
8.050L approx in plastic cans (2L X 4) and plastic container (50ml) 

NA 
NA/NM 
Sample net drawn by PBTI. Sample drawn by PPCB , 
20/08i2022 
31/08/2022 

F;'" 
,. -"{ 11 B,\'1t p 

Authorized Signatory 
Punjab Biotechnology Incubator lab 

Note: 
1. The above results pertain only to the sample tested. 
2. There is no addition, deviation or exclusion from the method mentioned. 
3. The report sha!I not be used tor advertising or any legal purpose without written permission from the Chief Executive Officer, Punjab Biotechnology Incubator. 
4. This report cannot be re-produced, except when in full, without the written permission from the Chief Executive Officer. Punjab Biotechnology Incubator. 
5. Perishable samples will be destroyed after testing, others after one month from the date of issue of the report, unless otherwise agreed with the customer or 

as required by the applicable regulations. 

Employee Code: 16 

Format No: PBTI/F/7.8/02 
Revision No. 00 & 25.04.2019 

Page No. 1/3 

National Referral Lab for LMO/GMO Detection under Seeds Act 1966 I Referral Lab under Food Safety and Standards Act 200 

# C-134, Industrial Focal Point, Phaae-Vlll, SAS Nagar (Mohali) -160 071,·Punjab, India 
Phone: +91-172~5020893. 5093595, E-mail; pbti2005@yahoo.com 

Website: www.pbtilabs.com, /pbti_dst 



" 

Dated: 

ULR : TC6t-1722000001482F 
Sample Registration No. 

Sample code given by customer 

PBTI/FA0/200822/001540 
Tubewell near Bottling Plant Inside the Industry, Depth- 600 feet-650 feet, 2-A to 
2-E 

Test Results 
S.No. Parameter Results Units Standard / Specification / Method Followed 

1 pH 7.20 IS 3025 (Part 11) 

2 Total Suspended Solids {TSS) 5.2 mg/I IS 3025 (Part 17) 

3 Total Dissolved Solids (TOS) 1023 mg/I IS 3025 (Part 16) 

4 Bioc emical Oxygen Demand (BOD3 <1 mg/I IS 3025 (Part 44) 

at 27oC) 

5 Chemical Oxygen Demand (COD) 5 mg/I IS 3025 (Part 58) 
Total , 

6 Faecal Coliform, MPN/100ml <1 MPN/100ml I IS 1622: 1981 

? Nickel (as i) 0.009 mg/I APHA 3125 B By ICP-MS 

8 Zinc (as Zn) BDL(MDL mg/I APHA 3125 8 By ICP-MS 

0.005) 

I 9 Copper (as Cu) BDL(MDL mg/I APHA. 3125 8 By ICP-MS 

; 0.005) 

10 Lead (as Pb) BDL(MDL mg/I APHA 3125 B By ICP-MS 
, 0.005) 

11 Chron ium (as Cr) BDL(MDL mg/! APHA 3125 B By ICP-MS 

t 0.005) 

12 Iron (as Fe) 0.02 mg/I APHA 3125 8 By ICP-MS 

13 Total Kjeldahl Nitrogen (TKN) 1 mg/I IS 3025 (Part 34) 

14 Ammonia (NH3) BDL (MOL:0.2) mg/I IS 3025 (Part 34) 

15 Arsenic (As) BDL(MDL mg/I .A.PHA- 3125 8 By ICP-MS 
0.005) 

16 !Mercury (as Hg) BDL(MDL mg/I APHA- 3125 B By ICP-MS 
0.0005) 

17 Cadmium (as Cd) BDL(MDL mg11 APHA- 3125 B By ICP-MS 
0.001) 

18 Fluoride (as F) 0.62 mg/I IS 3025 (Part 60) 

19 Total Phosphate 0.3 mg/I APHA 4500-P 

20 I Chloride (as Cl} 111 mg/I IS 3025 (Part 32) 

21 1
Sulpi ate (as S04) 215 mgil IS 3025 (Part 24) 

22 Turbidity 0.69 NTU IS 3025 (Part 10) 

23 , Total Coliform 11 cfu//ml/MPN IS 1622: 1981 

I /100 ml 

I 24 Nitrate (as N03) 2.8 rngil IS 3025 (Part 34) 

25 Alkalinity (as CaC03) I 240 g/1 IS 3025 (Part 23) 

Page No. 2/3 



-.,,· 

Dated: 

ULR: TC6f1722000001482F 
Sample Registration No. 

Sampte code given by customer 

PBTI! FA0/200822/001540 
TubeweH near Bottling Plant Inside the Industry, Depth- 600 feet-650 feet, 2-A to 
2-E 

Test Results 

S.No.l Parameter Results Units Standard I Specification I Method Followed 

26 Sodium ( as Na} 223 mgil IS 3025 {Part 45) 

27 Potassium (as K) 3.2 mg/I IS 3025 (Part 45) 

28 Calcium (as Ca) 22 mg/I IS 3025 (Part 40) 

29 Magnesium (as Mg) 12 mgl1 IS 3025 (part 46) 

30 Conductivity 1628 us/cm APHA 2510-B 

31 Hardness Total (as CaC03) 105 mg/I IS 3025 (Part 21) 

32 Sodium Adsorption Ratio 9.4 IS 11624: 1986 

33 Total Fixed Dissolved Solids 976 mg/I iS 3025 (Part 18) 

34 Boron {as B) 0.47 mg/I APHA- 3125 B By ICP-MS 

BDL:Below Detection Limit MDL:Method Detection Limit 

Punjab Biotechnology Incubator Lab 

Page No. 3/3 



unja Bio ech o ogy nc bator 
(Department of Science, Technology & Environment, GoP) 

A Component of Knowledge City, Mohali 
An NABL Accredited State Anaiytical Agency TC..ti117 

No.PBTI/FA0f2008221001541 [ I ~ 'j,<;: Dated: 

ULR : TC6..1 H22000001483F 
Sample Registratron No. 

Sample code given by customer 

TEST REPORT 

PBTI/FA0/200822/001541 
Tubewell near Water Treatment Plant lriside the Industry, Depth- 600 feet-650 feet, 
3A to 3E 

Issued to: 
Punjab Pollution Control Board, 
Regional Office, Ferozepur Road, Ohara Singh Colony, 
Near St. o.2, 
Faridkot. 
PUNJAB 

Yo r Ref. No. 

SAMPLE PARTICULARS 
Letter No. SPUAEE-1/2, dt. 19/08/2022 

20/08i2022 
Ground Water 
Tubewell near Water Treatment Plant Inside the Industry, Depth- 600 feet-650 feet, 3A to 3E 

Date of Receipt 
Name/Nature of sample 
Sample code given by customer 

Condition f the sample 
Brard name 
Qty/Pkg. 
Batch o.: 

Date of Manufacture : 
Sampling Method 
Test Start Date 

Test Completion ate 

Intact coded lac sealed sample under refrigerated and preserved conditions 
NA 
8.050L approx in plastic cans (2 X 4) and plastic container (50ml) 
NA 
NAiNM 
Sample not drawn by PBTI. Sample drawn by PPCB , 
20!08i2022 
31/08/2022 

) 

: IA_.,:,~ i ~ "\ J ... ~l >5,'-~'- V 
orized Signatory 

Note: 
1. The above results pertain only to the sample tested. 
2. There is no addrtion. deviation or exclusion from the method mentioned. 
3. The report shall not be used for advertising or any legal purpose without written permission from the Chief Executive Officer. Punjab Biotechnology Incubator. 
4. This report cannot be re-produced. except when in full, without the written permission from the Chief Executive Officer, Punjab Biotechnology Incubator. 
5. Perishable samples will be destroyed after testing, others after one month from the date or issue of the report, unless otherwise agreed with the customer or 

as required by the applicable regulations. 

Punjab Biotechnology Incubator Lab 
Employee Code: 16 

Format No: PBTI/F/7.8/02 
Revision No. 00 & 25.04.2019 

Page No. 1/3 

National Referral Lab for LMO/GMO Detection under Seeds Act 1966 I Referral Lab under Food Safety and Standards Act 2006 

# C-134, Industrial Focal Point, Phase-VIII, SAS Nagar (Mohali) -160 071, Punjab, India 
Phone: +91-172-5020893. 5093595, E-mail: pbti2005@yahoo.com 

W bslte : www.pbtilabs.com, /pbti_dst 



Dated: 

ULR : TC611J22000001483F 
Sample Registration No. 

Sample code given by customer 
PBTI/ FA0/200822/001541 

Tubewell near Water Treatment Plant Inside the Industry, Depth- 600 feet-650 feet, 
3A to 3E 

Test Results 

r= Parameter Results Units Standard I Specification I Method Followed 

I 
I 

- r 1 pH 7.4 IS 3025 (Part 11) 

! 2 Total Suspended Solids (TSS) 1.6 mg/I IS 3025 (Part 17) 
3 Total Dissolved Solids (TDS) 553 mg/I IS 3025 (Part 16) 
4 Blocher ,ical Oxygen Demand (BOD3 <i mg/I IS 3025 (Part 44) 

at27oC) 

5 Chemical Oxygen Demand (COD) 2 mg/I IS 3025 {Part 58) 
! Total 

6 i caecal Coliform. MPN/100ml 240x10"1 MPN.i100ml IS 1622: 1981 
7 !Nickel (as Ni) BDL(MDL mg/I I APHA 3125 B By ICP-MS 

1 0.005) I 
8 'Zinc (as Zn) 80 (MDL mg/I l\PHA 3125 B By ICP-MS 

0.005) 

l 9 Copper (as Cu) BDL(MDL mg/I APHA 3125 B By ICP-MS 
I 0.005) r 10 Lead 'as Pb) , BOL(MDL mg/I APHA 3125 B By ICP-MS 
I 0.,005f 

I 11 Chromium (as Cr) eDL(MDL mg/I /'.\PHA 3125 B By IC P-MS 
I 0.005j I 

12 Iron (as Fe) BDL(MDL 0.01) mg/I APH.A. 3125 B By ICP-MS 
13 Total Kjeldahl itrogen (TKN) 0.6 mg/I IS 3025 (Part 34) 
14 Ammonia (NH3) BDL(MDL:0.5) mg/I IS 3025 {Part 34) 
15 A senic (As) 0.009 mg/I APHA- 3125 B By ICP-MS 
16 Mercury (as Hg) BDL(MD rng/1 

I 
APHA- 3125 B By ICP-MS 

0.0005) 

I 
17 Cadmium (as Cd) BDL(MDL mg/! APHA- 3125 8 By ICP-MS 

0.001) 
18 Fluoride (as F) 1.11 mg/I IS 3025 (Part 60) 
19 Total Phosphate 0.5 mg/I APHA 4500-P 
20 Chloride (as Cl) 36 mg/! IS 3025 (Part 32) 
21 Sulphate (as S04} 130 mg/I IS 3025 (Part 24) 
22 Turbidity BDL(MDL0.5) NTU IS 3025 (Part 10) 

I 23 Total Coliform 542x10"1 MPN/100 IS 1622: 1981 
ml 

24 Nitrate {as N03) 4.7 mg/I IS 3025 (Part 34) 
25 .A,!kalinity (as CaC03) 3'15 mg/I IS 3025 (Part 23) 

Page No. 2/3 



,. 

Dated: 

ULR: TC611722000001483F 
Sample Registration No. 

Sample code given by customer 
PBTI/ FA0/200822i001541 

Tubewell near Water Treatment Plant Inside the Industry, Depth- 600 feet-650 feet, 3A to 3E 

Test Results 
S.No. Parameter Results Units Standard I Specification I Method Followed 

26 Sodium ( as Na) 
80 mg/f IS 3025 (Part 45) 27 Potassium (as K) 
2 mg/I IS 3025 (Part 45) 28 Calcium {as Ca) 
8 mg/I IS 3025 (Part 40) 29 Magnesium (as Mg) 
3 mg/I IS 3025 (part 46) 30 Conductivity 

992 us/cm APHA 2510-B 31 Hardness Total (as CaC03) 
32 mg/I IS 3025 (Part 21) 

.___ 
32 Sodium Adsorption Ratio 

6.1 
IS 11624: 1986 33 Total Fixed Dissolved Solids 489 mg/I IS 3025 (Part 18) 34 Boron (as B) 

0.48 rng/1 APHA- 3125 B By ICP-MS BDL. Below Detection limit 
MDL:Method Detection Limit 

11 

J{i1\bc::- 
Authorized Signatory 

Punjab Biotechnology Incubator Lab 

Page No. 3/3 



• na iotec nolo y I · cubator 
(Department of Science, Technology & Environment, GoP) 

A Component of Knowledge City, Moi1a!i 
An NABL Accredited State Analytical Agency Tc-6117 . - 

No. PBTI/FA0/200822/001542 l11.;-~9 

TEST REPORT 

Dated : ',?;, i ) z' S:..) 2 L 

ULR: TC61'1722000001484F 
Sample Registration No. 

Sample code given by customer 
PBTI/ FA0/200822/001542 
Tubewetl near Transport Office inside the Industry, Depth. 600 feet-650 feet, 4-A 
to 4-E 

Issued to: 
Punjab Pollution Control Board, 
Regional Office, Ferozepur Road, Ohara Singh Colony, 
Near St. No.2, 
Faridkot. 
PUNJAB 

Your Ref. No. 
SAMPLE PARTICULARS 

letter No. SPL/AEE-1/2, dt. 19i08/2022 

2010812022 
Ground Water 
T rbewell near Transport Office inside the Industry, Depth- 600 feet-650 feet, 4-A to 4-E 

Date of Receipt 
NameiNature of sample 
Sample code give by customer 

Co, dition of the sample 
Brand name 
Qty/Pkg. 

Baich No.: 

Date of Mam facture : 
Sampling Method 
Test Start Date 

Test Completion Date 

intact coded lac sealed sample under refrigerated and preserved conditions 
NA 
8.050l approx in plastic cans (2 X 4) and plastic container (50ml) 
NA 
NAfNM 
;,ample not drawn by PBTI. Sample drawn by PPCB 
20/08/2022 
31 iOB/2022. 

I--..., J~ f/ s IUJ:)- 
Authorized Signatory 

Note: 
1. The above results pertain only to the sample tested. 
2. There is no addition, deviation or exclusion from the method mentioned. 
3. The report shall not be used for advertising or any legal purpose without written permission from the Chief Executive Officer, Punjab Biotechnology Incubator. 
4. his report cannot be re-produced, except when in full, without the written permission from the Chief Executive Officer, Punjab Biotechnology Incubator. 
5. Perishable samples will be destroyed after testing, others after one month from the date of issue of the report, unless otherwise agreed with the customer or 

as required by the applicable regulation-. 

Punjab 13iotechnology Incubator Lab 
Employee Code: 16 

Format No : PBTI/F/7.8/02 
Revision No. 00 & 25.04.2019 

Page No. 1/3 

National Referral lab for LMO/GMO Detection under Seeds Act 1966 I Referral Lab under Food Safety and Standards Act 2006 

# C-134 Industrial Focal Point, Phase-VIII, SAS Nagar (Mohali) - 160 071, Punjab, India ' . 
Phone: +91-172-5020893, 5093595, E-mail : pbti2005@yahoo.com 

Website: www.pbtilabs.com, /pbti_dst 



Dated: 

ULR: TCS11722000001484F 
Sample Registration No. 

Sample code given by customer 
PST!/ FA0/200822/001542 
Tubewell near Transport Office inside the Industry, Depth- 600 feet-650 feet, 4-A 
to 4-E 

Test Results 
S.No. Parameter Results Units Standard I Specification/ Method Followed 

1 pH 7.50 IS 3025 (Part 11) 
2 Total Suspe ded Solids (TSS) 447 mg/I JS 3025 (Part 17) 
3 Total Dissolved Solids {TDS) 798 mg/I IS 3025 (Part 16) ,:. Biochemical Oxygen Demand (8003 <1 mg/I IS 3025 (Part 44) 

at 27oC) 

5 Chemical Oxygen Demand (COD) 28 mg/I JS 3025 (Part 58) 
Total 

_6_ raeoal Coliform, MPN/100ml <1 MPN/100ml IS 1622: 1981 
j 7 Nickel (as Ni) BDL(MDL mg/I APHA 3125 B By ICP-MS 
l 0.005) 

8 Zinc {as Zn) 0.01 rng/1 APHA 3125 8 By ICP-MS 
9 Copper (as Cu) BDL(MDL mg/I APHA 3125 B By lCP-MS 

0.005} 
10 Lead (as Pb) BDL(MDL mg/I APHA 3125 8 By ICP-MS ,; 

0:005) ..__.... 
11 Chromium (as Cr) BDL(MDL mg/I APHA 3125 B By ICP-MS ' 0.005) 
12 Iron (as Fe} 0.69 mg/I APHA 3125 B By JCP-MS 
13 Total Kjeldahl Nitrogen (TKN) 1 mg/J rs 3025 (Part 34) 
14 Ammonia (NH3) BDL {MDL: 0.2) mg/I IS 3025 (Part 34) 
15 Arsenic {As) 0.009 mg/I APHA- 3125 B By ICP-MS 
16 Mercury (as Hg) BDL(MDL mg/I APHA- 3125 B By ICP-MS 

0.0005} 
17 Cadmium (as Cd) BDL{MDL mg/I .A.PHA- 3125 B By ICP-MS 

0.001) 
18 Fluoride (as F) 0.1 mg/I JS 3025 (Part 60) 
19 Total Phosphate 0.5 mgil APHA4500-P 
20 Chloride (as CJ) 49 mg/I IS 3025 (Part 32) 
21 Sulphate (as 304) 185 mg/I IS 3025 {Part 24) 
22 I Turbidity 177 NT J IS 3025 (Part 10) 
23 Total Coliform 161 MPN/100 IS 1622 : 1981 

ml 
24 Nitrate (as N03} 5.6 mg/I IS 3025 (Part 34) 
25 Alkalinity (as CaC03) 355 mg/! JS 3025 (Part 23) 

I 26 Sodium ( as Na) 79.2 mg/! IS 3025 (Part 45) 

Page No. 2/3 



" . ' 'V 

Dated: 

ULR: Tq611722000001484F 
Sample Registration No. 

Sampls code given by customer 
PBTI/ FA0/200822/001542 

TubeweH near Transport Office inside the Industry, Depth- 600 feet-650 feet, 4-A 
to 4-E 

Test Results 
ls.No. Parameter Results Units Standard/ Specification I Method Followed 

27 Potassium (as K) 3 mg/I IS 3025 (Part 45) 28 Calcium (as Ca) 
12 mg/I IS 3025 (Part 40) 29 Magnesium (as Mg) 3.4 mg/I IS 3025 (part 46) 30 Conductivity 1167 us/cm I .A.PHA 2510-B 31 Hardness Total (as CaC03) 44 mg/I IS 3025 (Part 21) 32 Sodium Adsorption Ratio 5.2 

IS 11624: 1986 3'3 Total Fixed Dissolved Solids 632 mgi IS 3025 (Part 18} 34 Boron (as B) 
0.59 mg/I APHA- 3125 8 By ICP-MS .. B L: Below Detection Limit MDL:Method Detection limit 

X
,,f! 
•• t.A ; l '\ ~ 
f V ' \,.., . ) 1"'. , ,:, 

. '.:1:,\ J~I "J 

Authorized Signatory 
Punjab Biotechnology Incubator Lab 

Page No. 3/3 



TEST REPORT 

Website : www.shriraminstitute.org 
E-mail id : customercare@shriraminstitute.org 

qad@shriraminstitute.org 

NO : C1/0000301526 

Date 
Job No : 2208-1-411-1633 
Booking No : RG2223/l/4949 
Booking Date : 20-08-2022 
Customer Ref No. : SPL/AEE-1/3 
Customer Ref Dt. : 18-08-2022 

j 
! 
l 

I 
I 

Protocol 
JS: 3025 Pt- I 1-2022 

' 1630 IS: 3025 Pt-14-2019 

820 IS: 3025 Pt-10-1984, RA 2017 

1060 IS:3025 Pt-16-1984, RA 2017 l 
' 824 IS: 3025 Pt-17-1984, RA 2017 I 

173 JS: 3025 Pt-2J-2009, RA 2019 I 387 IS: 3025 Pt-23-1986, RA 2019 

10.7 IS: 11624:2019 guidelines 

366 IS: 3025 Pt-24-1983, RA 2019 

80 As per Customer Protocol 

~ L. 
AUT~;GNATORY 

EMPLOYEE CODE:( L( I 05 l 
·-·---------,--- .. ----~---· ~---·-~-----"·------~--·-··-···- J 

Fax: 91-11-27667207 



TEST REPORT 

Website : www.shriraminstitute.org 
E-mail id : customercare@shriraminstitute.org 

qad@shriraminstitute.org 

NO : C1/0000301526 

4 APHA 23rd Ed., 52 I 0 

- =·. Oh ,_ .~~ - N~~l 
I 
I 
l 

l 
I 
t 
I 
I 
i 
! 
t 
! 

i 
! 

. ; 

I 
i 
! 
l 
I 
j 

I 
i 
' ; I 
l 

t 
i 
I 
j 
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i 
l 
! 

I ; 
i 
i 
i. · I . I 
I 

! 
I ; 
! 
I 
i 
I 
i 
!. 

76 IS: 3025 Pt-32-1988, RA 2019 

0.8 APHA 23rd Ed.4500 F 

0.8 APHA 23rd Ed., 4500-P 

! 660 JS: 3025 Pt-18-1984, RA2021 

Not Detected IS: 3025 Pt-34-1988, RA 2019 

0.8 IS: 3025 Pt-57-2005, RA 2017 

*End of Report* 

Fax: 91-11-27667207 



Website : www.shriraminstitute.org 
E-mail id: custornercare@shriraminstitute.org 

qad@shriraminstitute.org 

TEST REPORT NO: C1/0000301527 

Date :· 07-09-2022 
Job No : 2208-1-411-1632 
Booking No : RG2223/l/4949 
Booking Date : 20-08-2022 
Customer Ref No. : SPL/AEE-1/3 
Customer Ref Dt. : 18-08-2022 I 

l 
} 

' ' I 
' ~ ' I 
! 

Protocol 
7.8 IS: 3025 Pt- I 1-2022 

1585 IS: 30'.L5 Pt-14-2019 

JS: 3025 Pt-10-1984, RA 2017 

1024 IS:3025 Pt-16-1984, RA 2017 

2 JS: 3025 Pt-17-1984, RA 2017 

I 18 JS: 3025 Pt-21-2009, RA 2019 

254 IS: 3025 Pt-23-1986, RA 2019 

12.9 IS: I 1624:20 I 9 guidelines 

413 JS: 3025 Pt-24-1983, RA 2019 
86 As per Customer Protocol 

Fax : 91-11-27667207 



Website: www.shriraminstitute.org 
E-mail id : customercare@shriraminstitute.org 

qad@shriraminstitute.org 

TEST REPORT NO : C1/0000301527 

Not Detected APHA 23rd Ed., 5210 

95 IS: 3025 Pt-32-1988, RA 2019 

0.8 APHA 23rd Ed.4500 F 

0.2 APHA 23rd Ed., 4500-P 

884 IS: 3025 Pt-18-1984, RA2021 

Not Detected IS: 3025 Pt-34-1988, RA 2019 

0.7 IS: 3025 Pt-57-2005, RA 2017 

*End of Report* 

I 
! 
! 
I 
I 
I 

1 
' f 

. I 

AU~GNATORV 
:\. EMPLOYEE CODE:( l{ It) 5" ) f 

' ., . -~y_,-; ;-<~·w .-.·,~·-""''" . ·.,•-- , - 2/2 "~·-•-•,· .. -.-•.-•••-"-" ·--·-·"-•-w••---·--~,-~•-•--·-""'"-"' ,., ,,_.,,J 
nl}'.j6 the items tested.I calibrated above. 

ailY bt~~J ~o!)ies ~houtf be ~Utti~nticated by reference to the original report. 

Phone: 91-11-27000100, 27667267, 27667860 Fax: 91-11-27667207 
· ·· · See overleaf for terms & conditions 



... · • f:l~~JNSTITUTE FOR INDUSTRIAL RESEARCH 
/;, · ~-/·> ·c:'.: · -(1* u~it. df-Shrirain Scientific and Industrial Research Foundation) 
, '~:i' ij~lt>:·, · 19, UniversittRoad, Delhi - 11 ~0_07 (lndi_a) .~ebsite: www.shrirami~stit~te.~rg 
. SHRmAM • An ISO - 9001, 1.4001- & 45001 Certified Institute E-ma1l id : customercare@shrnaminst1tute.org 

qad@shriraminstitute.org 

TEST REPORT NO : C1/0000301425 

Date : 06-09-2022 
.lob No : 2208-1-4 I 1-1652 
Booking No : RG2223/J/4950 
Booking Date : 20-08-2022 
Customer RefNo. : SPL/AEE-1/3 
Customer Ref DL : 19-08-2022 

Results 

16 

0.1 

0.8 

Protocol 

APHA 23rd Ed.5220 

IS: 3025 Pt-34-1988, RA 2019 

IS: 3025 Pt-34-1988, RA 2019 

-End of report - 

Fax: 91-11-27667207 



TEST REPORT NO: C1/0000301427 

Date 
Job No 
Booking No 
Booking Date 
Customer Ref No. 

: 06-09-2022 
: 2208-1-41 1-1653 
: RG2223/l/4950 
: 20-08-2022 
: SPL/AEE-1/3 

• ~ ·- . - . - . ,,_ «! 

l 
i 
' ! 

Customer Ref Dt. : 19-08-2022 

48 

0.4 

1.2 

Protocol 

APHA 23rd Ed.5220 

IS: 3025 Pt-34- I 988, RA 20 I 9 

IS: 3025 Pt-34-1988, RA 2019 

-End of report - 

! 

I ~ 
i 
l 
} 

__ ,...,.._~_, ... __ , ...... ,.:, .. :-.c~L1.~ ... - .. ,,,,.,,_•, . ..._....., .. ,-#,,.,,..,.......,.,._,, .._......,,.,.1,..- ...... n,-,. ·,1,•,.1'+.....-.-,., "' . .,._,:,-,., •. .,_..,_-,....~,n --~.-.,,.._. .--...,., -~ _._ .. .,._ ! 

. AUTHORISED SIGNATORY 
EMPLOYEE CODE:( ~ ~ ) 

~ led by reference to the original report . 

. ,e_;)1-11-27000100, 27667267, 27667860 Fax: 91-11-27667207 
''.:-:,:' See overleaf for terms & conditions 



TEST REPORT NO: C1/0000301428 

Date : 06-09-2022 
Job No : 2208-1-411-1656 
Booking No : RG2223/l/4950 
Booking Date : 20-08-2022 
Customer Ref No. : SPI../AEE-1/3 
Customer Ref Dt. : 19-08-2022 

., .. •<·•-,•••~·-•• •""•••<•'" ••>~<~ -""''"'·~·--··•<«'•.•·.·•~•~"·•- -.,.- ~-• ~-W-'""1 
I 
l 
i 

I 

Detection Protocol 
Liinit 

Not Detected 0.01 IS: 3025 Pt-2-2019 
~ 

Not Detected 0.01 IS: 3025 Pt-2-20 I 9 ! 
I 
f 

0.04 IS: 3025 Pt-2-2019 1 
l 

Not Detected 0.01 IS: 3025 Pt-2-20 I 9 ! 

I 
Not Detected 0.01 IS: 3025 Pt-2-2019 i 

0.03 IS: 3025 Pt-2-20 I 9 I 
j ~ 
t 
I t 
f, 

Fax: 91-11-27667207 



:-,:'.lNSTITUTE FOR INDUSTRIAL RESEARCH 
- c,,::{A uriifq·(Shriran1 Scientific and Industrial Research Foundation) 

Website : www.shriraminstitute.org 
E-mail id: customercare@shriraminstitute.org 

qad@shriraminstitute.org 

TEST REPORT NO: C1/0000301428 

. " . -., ... .,_.,_1 
i 

Not Detected 

0.01 

Not Detected 

0.01 IS: 3025 Pt-2-2019 

JS: 3025 Pt-37-1988, RA 2019 

APHA 23rd Ed.3112 0.001 

*End of Report* 

AUTHORISED SIGNATORY 
EMPLOYEE CODE:( /.A!J ) 

Fax: 91-11-27667207 



TEST REPORT NO : C1/0000301429 

Date : 06-09-2022 
Job No : 220S- I-411- l 65 7 
Booking No : RG2223/l/4950 
Booking Date : 20-08-2022 
Customer Ref No. : SPL/AEE-1/3 
Customer RcfDt. : 19-08-2022 

I 

Detection rrotocol 
Limit 

Not Detected 0.01 IS: 3025 Pt-2-2019 

Not Detected 0.01 JS: 3025 Pt-2-2019 

0.01 IS: 3025 Pt-2-2019 

Not Detected 0.01 IS: 3025 Pt-2-2019 

Not Detected 0.01 IS: 3025 Pt-2-2019 

0.6 JS: 3025 Pt-2-2019 

Fax : 91-11-27667207 



-:-~f~.-,:~fla1:RJiM 'INSTITUTE FOR INDUSTRIAL RESEARCH 
_; 1.1·11<. ·- . "-: '-fA :1~it ?f Shriram Scientific and Industrial Research Foundation) 
,ti. (I~ "·" , 19, U.nive.n~ity Road, Delhi - 110007 (India) Website : www.shriraminstitute.org 
9-rR1RAtl, , 'Ao ISQ 7 soot, l400t& 45001 Certified Institute E-mail id: customercare@shriraminstitute.org 

· • · - '· · qa~@shriraminstitute.org 

TEST REPORT NO : C1/0000301429 

Not Detected 

Not Detected 

Not Detected 

0.01 

0.005 

0.001 

. . . . . . l 

I 
I 
f 
l 
! 
l 

IS: 3025 Pt-2-2019 I 
IS: 3025 Pt-37-1988, RA 2019 i 

~. 

APHA 23rd Ed.3112 

*End of Report" 

AUTHORISED SIGNATORY 
EMPLOYEE CODE:( ~ J ) 

Fax: 91-11-27667207 



TEST REPORT 

Website : www.shriraminstitute.org 
E-mail id : customercare@shriraminstitute.org 

qad@shriraminstitute.org 

NO: C1/0000301431 

0 • .. ,., ... , ,..,,,...• •.,,• ~. ,-~ .. o,,>o•· "•• ,., ... ,, •,•, ,s. J , •'T~,.,,•,/,,,',o..j~',\, .. ...rJ.','?~»'•,',~-··,••,,> •·.~·~ .... ,.,,...,.,, .. ,, ... ,,,•,/,-,~,, ........ ,~ •. "( .,-._ •,~/,-l.,,.~ ••< .. 

l 
I 
! 
J 
I 
I 
' • l 

: 06-09-2022 Date 
.lob No 
Booking No 
Booking Date 
Customer Ref No. 
Customer Ref Dt. 

: 2208- 1-411-1660 
: RG2223/l/4950 
: 20-08-2022 
: SPL/AEE-1/3 
: 19-08-2022 

¥,i:~~~~"i 
·tfon:is.,/:-. r\'' Job No. 2208-1-41 I-1660 
-~\:;~~}\~.:{ :.:::\ .. 
.'$tytB~J;><;.HtGROUND WATER, SAMPLE CODE: 3-E, LOCATJON: TUBEWELL NEAR 
';rv&N'¥PLANT INSIDE THE INDUSTRY; CO-ORDINATES:- 30.9206398, 74.9607944, 
',ftWEBt'&oo - 650 FT.; COLOUR & ODOUR:- COLOURLESS & ODOURLESS, 

J_tijk,;,~IN1tA.NAL YSIS OF GROUND WATER SAMPLE COLLECTED ON 19.08.2022, 
.:-~...:v\,·. \:~1>-~..._,\" x~-~. . . · 
; "- ·"dltOtJND WATER SAMPLES FROM DIFFERENT LOCATION WERE COLLECTED 

,"'-~;:;; .. \'.,;\~\ .... ";.,:~ v .,;- 
1.\QffilOW~ONTROL BOARD ON 19.08.2022, IN THE PRESENCE OF SH. SANDEEP 
:•.'\ .. ::.._.::,,.:~~.,,-~_ ... 
:' s-q· · <tSlNGH, R/0 RATOL RONI· DR. HARVINDR SINGH S/0 SH. NACI-IATAN 

i:sH. RAJDEEP SINGH S/0,SH. RANDI-IEER SINGH R/0 RATOL RONI, 
.il:IYED. 
:- ' 

,ltt'\;t~i 
900 

Organisms 

Protocol 

IS: 1622:1981, RA-2019 

345 IS: 1622:1981, RA-2019 
Organisms 

-End of report - . 
t ~ 
i s 
I 

i 
! 

· 91-11-27000100, 27667267, 27667860 Fax: 91-11-27667207 
See overleaf for terms & conditions 



V 

TEST REPORT NO: C1/0000301335 

..,. .. ,.,._,..,;, •• _,_,.. ., _.., ,.__ .• ,,. .. ,._ ._., '" .. ,.,- .. •· .,., ,.. "·" ,.,,. .•. ,..,,. , .. ,•,,,., , .. .., • ,._,.,-,x•··"'I;,,••'-"'•'" .. """·--<---· ', . .-, .. ..._.,,.....,._ .,_..__ ., ,..._ . .....,.. .~,·· 

l 
l 
' { 

Date : 06-09-2022 
Job No :2208-1-411-1647 
Booking No : RG2223/l/4950 
Booking Date : 20-08-2022 
Customer Ref No. : SPL/AEE-1/3 
Customer Ref Dt. : 19-08-2022 

-~-::}:· -~ '":--.. . . ' 
"tion·: , . :.. Job No- 2208-1-411-1647 

';i~1;i1io1tdROUND WATER, SAMPLE CODE: 2-B, LOCATION: TUBEWELL NEAR 
. ; ~,\·,~":;"::$.:-·~'t,-> ;i-~- .. ;. ·: .. ,,:.: 
i)NS)t>E?fHE'JNDUSTRY; CO-ORDINATES:- (30.9209009, 74.9633763); DEPTH OF 

,.F.J;:~6$.0:F{;:COLOUR & ODOUR:- COLOURLESS & ODOURLESS, SUBJECT:- 
··\•· .",.;:X,. ,\," '\~·:...·'. .,, ,, 

A,R¥·si'sl5f(GROUND WATER SAMPLE COLLECTED ON 19.08.2022, DECLARED AS ::-...~·,,, .. ,·:.,:~-~-:~:-'., :, ,--~·:;,,. '·.:.. 
..... :R:$°4%1~litE$.JROM DIFFERENT LOCATIONS WERE COLLECTED BY PUNJAB "'"'.'.dtot·~'oAlili ON 19.08.2022, IN THE PRESENCE OF SH. SANDEEP DHILLON S/0 SH. 

cj'.j(;Ttk'iONI; DR. HARYINDR SINGH S/0 SH. NACHATAN SINGH R/0 . 
,. --~~~!~~~!NGH S/0 SH. RANDHEER SINGH R/0 RATOL RONI SEALED THUS (P-0'\ 

,~~t£t;~~t ~ 
:g1fa~:1Ipt:¢.iitj~d out by Shriram Institute for Industrial Research. The sample details provided 
itka're'based:on;the declaration by party, 

"\' ..• ·: .... - . 

16 

12 

340 

4 

Detection Protocol 
Limit 

IS: 3025 Pt-40-1981,RA 2019 

IS: 3025 Pt-46-1984,RA 2019 

APHA 23rd Ed., 311 I 

APHA 23rd Ed., 3111 

*End of Report* 

AUTHORISED flGNATORY 
EMPLOYEE CODE:( b,9g ~ ) 

1/1 

Fax: 91-11-27667207 



TEST REPORT 

Website : www.shriraminstitute.org 
E-mail id: customercare@shriraminstitute.org 

qad@shriraminstitute.org 

NO: C1/0000301336 

Date 
Job No 
Booking No 

: 06-09-2022 
: 2208-1-4 l l -1650 
: RG2223/l/4950 

Booking Date : 20-08-2022 
Customer Ref No. : SPU/\EE- l/3 
Customer RcfDt. : 19-08-2022 

Protocol 

12 APHA 23rd Ed.5220 

0.3 IS: 3025 Pt-34-1988, RA 2019 

0.9 IS: 3025 Pt-34-1988, RA 2019 

-End of report - 

! 
l 
l 

.. -. ..... -, . .-,.,,,.~ ····•-~ •-·'""" ·-·-·-~----•~._,~,.,.-,..,.,,, .. ,. ... ,,--,·n-.,-.,~--1 

-~ 

AUTHORISED SIGNATORY 
EMPLOYEE CODE:( ~ ~ ) 



TEST REPORT 

Website : www.shriraminstitute.org 
E-mail id: customercare@shriraminstitute.org 

qad@shriraminstitute.org 

NO: C1/0000301338 

Date : 06-09-2022 
Job No : 2208-1-411-1654 
Booking No : RG2223/l/4950 
Booking Date : 20-08-2022 
Customer Ref No. : SPL/AEE-1/3 
Customer Ref Dt. : 19-08-2022 

Results Detection Protocol 
Limit 

Not Detected 0.01 IS: 3025 Pt-2-2019 

0.01 IS: 3025 Pt-2-2019 

0.02 IS: 3025 Pt-2-2019 

Not Detected 0.01 IS: 3025 Pt-2-2019 

Not Detected 0.01 IS: 3025 Pt-2-2019 

0.1 JS: 3025 Pt-2-2019 



TEST REPORT 

Not Detected 

Not Detected 

Not Detected 

*End of Report" 

Website : www.shriraminstitute.org 
E-mail id : customercare@shriraminstitute.org 

qad@shriraminstitute.org 

NO: C1/0000301338 

0.01 

0.005 

0.001 

IS: 3025 Pt-2-2019 

IS: 3025 Pt-37-1988, RA 2019 

APHA 23rd Ed.3112 

-~ 

AUTHORISED SIGNATORY 
EMPLOYEE CODE:( ~.d/J_'2 ) 

-11-27000100, 27667267,27667860 
See overleaf for terms & conditions 

Fax: 91-11-27667207 



TEST REPORT NO : C1/0000301334 

Date : 06-09-2022 
Job No : 2208-1-411-1646 
Booking No : RG2223/l/4950 
Booking Date : 20-08-2022 
Customer Ref No. : SPL/AEE-l/3 
Customer Ref Dt. : 19-08-2022 

34 

22 

528 

7 

Detection Protocol 
Limit 

IS: 3025 Pt-40-1981,RA 2019 

IS: 3025 Pt-46-1984,RA 2019 

APHA 23rd Ed., 3111 

APHA 23rd Ed., 3111 

*End of Report" 

~DSIGNATORV 

Fax : 91-11-27667207 



·:,.:;:l~tNSTITUTE FOR INDUSTRIAL RESEARCH 
·(A u\nit bt'Shriran1 Scientific and Industrial Research Foundation) 

Website : www.shriraminstitute.org 
E-mail id : customercare@shriraminstitute.org 

qad@shriraminstitute.org 

TEST REPORT NO: C1/0000301339 

Date 
Job No 
Booking No 
Booking Date 
Customer Ref No. 
Customer Ref Dl. 

: 06-09-2022 
: 2208-1-411-1655 
: RG2223/l/4950 
: 20-08-2022 
: SPL/AEE-1/3 
: 19-08-2022 

Results Detection Protocol 
Limit 

Not Detected 0.01 IS: 3025 Pt-2-2019 

0.01 IS: 3025 Pt-2-2019 

0.02 IS: 3025 Pt-2-20 I 9 

Not Detected 0.01 IS: 3025 Pt-2-2019 

Not Detected 0.01 IS: 3025 Pt-2-2019 

0.06 IS: 3025 Pt-2-2019 

. :· · "Phon:e: 91-11-27000100, 27667267, 27667860 Fax: 91-11-27667207 
··: : · ~ - · See overleaf for terms & conditions 



TEST REPORT 

Not Detected 

0.006 

Not Detected 

*End of Report" 

Website : www.shriraminstitute.org 
E-mail id : customercare@shriraminstitute.org 

qad@shriraminstitute.org 

NO : C1/0000301339 

··-'",I{".::; 

i 

0.01 IS: 3025 Pt-2-2019 

IS: 3025 Pt-3 7-1988, RA 2019 

APHA 23rd Ed.3112 0.001 

.f 
! 
I 

I 

~ I 
AUTHORISED SIGNATORY I 

EMPLOYEE CODE:( ~J, ) ! 
I 

·"~~-·"''"·'"""'·'"·-"·•-~w,c•,,••-~•·s""--'"·-'-• ,_.-,_"' ·--·-v,,Y,.v,-..--1 
· "Pnone :'91-11-27000100, 27667267, 27667860 Fax: 91-11-27667207 

- · «. ·. ' See overleaf for terms & conditions 



' 

TEST REPORT NO: C1/0000301337 

Date : 06-09-2022 
Job No : 2208-1-411-1651 
Booking No : RG2223/l/4950 
Booking Date : 20-08-2022 
Customer Ref No. : SPL/AEE-1/3 
Customer Ref Dt. : 19-08-2022 

/ 
/ 

\..~)> 

Protocol 

8 APHA 23rd Ed.5220 

0.3 IS: 3025 Pt-34-1988, RA 2019 

1.2 IS: 3025 Pt-34-1988, RA 2019 

-End of report - 

l ; 

I 
. EMPLOYEE CODE:( ~ ) ! 
' I 

':·. •--.-q .. .s-..·,Ao.·., -~•···""'·•··•--•.}/!,~ · ··"·-· "'·· ,"' ... ,. _,.,..,._,,, ... -~,-. ·»~w .• --.~ .• ~.··-"·-"-·••--~-'"_J 
brated above. 

~ 
AUTHORISED SIGNATORY 

ted by rcforencc to the original report. 

,. _·_'&'!J}i\91-11-27000100, 27667267, 27667860 Fax: 91-11-27667207 
·?"''" · · · See overleaf for terms & conditions 



TEST REPORT 

Website : www.shriraminstitute.org 
E-mail id : customercare@shriraminstitute.org 

qad@shriraminstitute.org 

NO: C1/0000301432 

Date : 06-09-2022 
Job No :2208-1-411-1661 
Booking No : RG2223/l/4950 
Booking Date : 20-08-2022 
Customer Ref No. : SPL/AEE-1/3 
Customer Ref Dt. : 19-08-2022 

:ii~i}}i.:;:. }:· ::··.· ;,) 
"ttbm ::·,,., ,' · Job No. 2208-1-411-1661 
i-1sttff6] GROUND WATER, SAMPLE CODE: 4-E, LOCATION: TUBEWELL NEAR 

.\~,,~,,.::--;."::~.~-~ .·\. 

;_" . .l,C$fI'N$IDE THE INDUSTRY; CO-ORDINATES:- 30°55'10"N, 74°57'34"E, DEPTH 
1'.i--sdo"'L,65(J'FT.; COLOUR & ODOUR:- LIGHT BEIGE SANDY & ODOURLESS, 
:·:.~': -:.;: . :~\\-~-~ ... ~~ .. 
GAIWJNGtANAL YSIS OF GROUND WATER SAMPLE COLLECTED ON 19.08.2022, ~~,: \. \ ,.,::::-"s~;\ :-"-'. ffeS.t.'.\pf'Q.!J"NJ.:ID WATER SAMPLES FROM DIFFERENT LOCATION WERE COLLECTED 

;:~~t,,~QJ{~N>'~ONTROL BOARD ON 19.08.2022, IN THE PRESENCE OF SH. SANDEEP 
-\S;H/&i):~tJI{}SINGH, R/0 RATOL RONI; DR. HARVINDR SINGH S/0 SH. NACHATAN }i~,i~)J SH. RAJDEEP SINGH S/0 SH. RANDHEER SINGH RIO RATOL RONI, 

' WAScRECEJVED. ': ·-~: ~-:~-- , .. '\'.- :·: 

14000 
Organisms 

Protocol 

IS: 1622:1981, RA-2019 

940 JS: 1622: 1981, RA-2019 
Organisms 

-End of report - 

~ 
. ~ 

AUTHORISED SIGNATORY 

fed by reference to the original report. 

'.91-11-27000100, 27667267, 27667860 Fax : 91-11-27667207 
See overleaf for terms & conditions 



TEST REPORT NO: C1/0000301717 

Date : 09-09-2022 
Job No : 2208-1-411-1642 
Booking No : RG2223/l/4950 
Booking Date : 20-08-2022 
Customer Ref No. : SPL/AEE-1/3 
Customer Ref Dt. : 19-08-2022 

Results Protocol 
8.0 IS: 3025 Pt-11-2022 

2510 IS: 3025 Pt-14-2019 I 
' IS: 3025 Pt-10-1984, RA 2017 ' l I 

1545 IS:3025 Pt-16-1984, RA 2017 I 
4 IS: 3025 Pt-17-1984, RA 2017 ! 

! 

IS: 3025 Pt-21-2009, RA 2019 
J 

173 l 

i 
703 IS: 3025 Pt-23-1986, RA 2019 I 

1 
t 

~ I 
AUTH~GNATORY I 

EMPLOYEE CODE:( '=,cg_3, ) ! 
'\:.:%~•jf ;..,;;." · --·-~•-'•-"~'° ·.. ~.-»-.,·~·-••••32 

•-o. ="'· •- """'-'w-o.·-··--···--"'·-··•-•~•-•m.,,w-,.• . ._,._._ __ , __ , ., .. w.,, .• ,._J 
ms testedv'catlbrated above. 

, ~t:lii 6~ )u·t~Cntlcated by reference to the original report 

s"~';;/:;~R.n&ne·::91-11-27000100, 27667267, 27667860 Fax : 91-11-27667207 
,. · •·· ·= ·.. See overleaf for terms & conditions 



(A'.· unJf of Shrirarn Scientific and Industrial Research Foundation) 
~·. , : l9, l:Jniversity @oad, Delhi - 110007 (India) 

, A:rdS6;:.. gop1 ;1'4M1 & 45001 Certified Institute 

TEST REPORT 

11 

390 
81 

Not Detected 

167 

L2 

0.06 

1449 

2 

1.8 

*End of Report" 

Website : www.shriraminstitute.org 
E-mail id : customercare@shriraminstitute.org 

qad@shriraminstitute.org 

NO: C1/0000301717 

IS: 11624:2019 guidelines 

IS: 3025 Pt-24-1983, RA 2019 
As per Customer Protocol 

APHA 23rd Ed., 5210 

IS: 3025 Pt-32-1988, .RA 2019 

APHA 23rd Ed.4500 F 

APHA 23rd Ed., 4500-P 

IS: 3025 Pt-18-1984, RA202 I 

IS: 3025 Pt-34-1988, RA 2019 

IS: 3025 Pt-57-2005, RA 2017 

~ 
AUTHO~D SIGNATORY 

EMPLOYEE CODE:( ~~j ) ! 
2/2 l ·--·--··-~·· •. - ,·----~- - _. ~-····-~·····--··-·"·-·,·--·--·- .. -····----1. 

· Pho·ne: 91-11-27000100, 27667267, 27667860 Fax: 91-11-27667207 
· See overleaf for terms & conditions 



,.. 

:$HR:IRM\1 INSTITUTE FOR INDUSTRIAL RESEARCH 
. \:.-(A>upi!Qf Shrirarn Scientific and Industrial Research Foundation) 

" ,,9; Uhiv~rsity Ro-ad, Delhi - 110007 (India) 
'<Ari ise ·- 9001;1:4001,.& 45001 Certified Institute . . .· ~~ ,, ... , : ., ·•· .. ; 

TEST REPORT 

Website : www.shriraminstitute.org 
E-mail id : customercare@shriraminstitute.org 

qad@shriraminstitute.org 

NO: C1/0000301718 

Date 
.lob No 
Booking No 
Booking Date 
Customer Ref No. 
Customer Ref Dt. 

: 09-09-2022 
: 2208-1-411-1643 
: RG2223/l/4950 
: 20-08-2022 
: SPL/AEE-1/3 
: 19-08-2022 

Protocol 
IS: 3025 Pt- I 1-2022 

1685 IS: 3025 Pt-14-2019 

IS: 3025 Pt-I 0-1984, RA 2017 

1208 IS:3025 Pt-16-1984, RA 2017 

3 IS: 3025 Pt-17-1984, RA 2017 

92 IS: 3025 Pt-21-2009, RA 2019 

245 IS: 3025 Pt-23-1986, RA 2019 

l 
1 

I 
i 
l 

. . EMPLOYEE CODE:( ~ 'tf3) ) l 
.. .l::~'.::\'..'.·. "::::· :"~. •-"•••• -·•-----·---·-.··-"'· - 1/2"""·--·· •·---,.-.... ,· .. •--·, .. -e. >u•,.---"'-·•-·-· ~"->•·•---·•-~•••·•~--.,,- __ ! 

to the items tested- calibrated above. 
~h_!i,~oJ)ieS-~hO~f~b-~'"aOth'en\lcated by reference to the original report. 

;Phone: ~1-11-27000100, 27667267, 27667860 Fax: 91-11-27667207 
· See overleaf for terms & conditions 



TEST REPORT 

13.9 

437 
88 

Not Detected 

114 

0.7 

0.05 

1161 

Not Detected 

0.6 

*End of Report* 

Website : www.shriraminstitute.org 
E-mail id : customercare@shriraminstitute.org 

qad@shriraminstitute.org 

NO: C1/0000301718 

IS: 11624:2019 guidelines 

IS: 3025 Pt-24-1983, RA 2019 
As per Customer Protocol 

APHA 23rd Ed., 5210 

IS: 3025 Pt-32-1988, RA 2019 

APHA 23rd Ed.4500 F 

APHA 23rd Ed., 4500-P 

IS: 3025 Pt-18-1984, RA202 J 

IS: 3025 Pt-34-1988, RA 2019 

IS: 3025 Pt-57-2005, RA 2017 

AUTHORISED SIGNATORY 

· Phone;:. 91-11-27000100, 27667267, 27667860 Fax : 91-11-27667207 
See overleaf for terms & conditions 



Website : www.shriraminstitute.org 
E-mail id : customercare@shriraminstitute.org 

qad@shriraminstitute.org 

TEST REPORT NO: C1/0000301715 

Date : 09-09-2022 
Job No : 2208-1-411- l 644 
Booking No : RG2223/l/4950 
Booking Date : 20-08-2022 
Customer Ref No. : SPL/AEE-1/3 
Customer RefDt. : 19-08-2022 

Protocol 
IS: 3025 Pt-11-2022 

I 024 IS: 3025 Pt-14-2019 

Not Detected IS: 3025 Pt-10-1984, RA 2017 

670 IS:3025 Pt-16-1984, RA 2017 

Not Detected IS: 3025 Pt-17-1984, RA 2017 

26 IS: 3025 Pt-21-2009, RA 2019 

291 IS: 3025 Pt-23-1986, RA 2019 

---w-- 
AUTHORISED SIGNATORY 

EMPLOYEE CODE:( b<it6) ) 



·.c ~{.,;:'IHRIRAM,:JtNSTITUTE FQR INDUSTRIAL RESEARCH 
·;, ijlt''. ??\: ~(f ~Jitf?f Shriram Scientific and Industrial Research Foundation) 

· J~':I: 1~tJ· ;, ,;l9; Ur;:iiVersity Road, Delhi - 110007 (India) -~ebsite : www.shrirami~stit~te.~rg 
s,i:im~A_M.· '~ : A.f'.l,1$Q- 9001',)4.0,01 & 45001 Certified Institute E-ma1l id : customercare@shnrammst1tute.org 

· ·· · · · ·· · · qad@shriraminstitute.org 

TEST REPORT NO: C1/0000301715 

19.2 IS: 11624:2019 guidelines 

139 IS: 3025 Pt-24-1983, RA 2019 

95 As per Customer Protocol 

2 APHA 23rd Ed., 5210 

34 IS: 3025 Pt-32-1988, RA 2019 

0.9 APHA 23rd Ed.4500 F 

0.1 APHA 23rd Ed., 4500-P 

640 IS: 3025 Pt-18-1984, RA2021 

Not Detected IS: 3025 Pt-34-1988, RA 2019 

0.6 IS: 3025 Pt-57-2005, RA 2017 

. 1 
; 

t 
i 
l ~ 
l 
! 

*End of Report* 

I 
~~] I ~ I 

AUTHORISED .,SIGNATORY I 
. __ _ . _ EMPLOYEE CODE:( 6 &S) l I 
+~~(~:'.;:~f~::j'./ "· ~--·»• ,~~•• ·-•<~•"-•"· ·- 2/2 w,v •·-'""- ,__,."' ·-------- ,,__ - ,-,,.--.-~••"·"-•·••-·• -··s I o the'!tems testi;id. tcalibrated above. 
1!r~cb~Jes'stio.u_ld-b~ atl~henticated by reference to the origlnal report. 

· f:'hohe: 91-11-27000100, 27667267, 27667860 Fax: 91-11-27667207 
· See overleaf for terms & conditions 



TEST REPORT NO : C1/0000301716 

Date : 09-09-2022 
Job No :2208-1-411-1645 
[looking No : RG2223/l/4950 
Booking Date : 20-08-2022 
Customer Ref No. : SPL/AEE-1/3 
Custoiner RefDt. : 19-08-2022 

·.'.\:·\ •• ~.':c'' • 

Results 
8.1 

1230 IS: 3025 Pt-14-2019 

196 IS: 3025 Pt-10-1984, RA 2017 

784 IS:3025 Pt-16-1984, RA 2017 

160 IS: 3025 Pt-17-1984, RA 2017 

35 IS: 3025 Pt-21-2009, RA 2019 

322 IS: 3025 Pt-23-1986, RA 2019 

16.9 lS: 11624:2019 guidelines 

~ ~ 
AUTHORISED SIGNATORY 

EMPLOYEE CODE:( tp§ ~ ) 

_iP(l_one: 91-11-27000100, 27667267, 27667860 Fax: 91-11-27667207 
· See overleaf for terms & conditions 



.. 

TEST REPORT 

Website : www.shriraminstitute.org 
E-mail id : customercare@shriraminstitute.org 

qad@shriraminstitute.org 

NO: C1/0000301716 

166 IS: 3025 Pt-24-1983, RA 2019 
93 As per Customer Protocol 

6 APHA 23rd Ed., 5210 

48 IS: 3025 Pt-32-1988, RA 2019 

1.4 APHA 23rd Ed.4500 F 

0.8 APHA 23rd Ed., 4500-P 

802 IS: 3025 Pt-18-1984, RA2021 

Not Detected IS: 3025 Pt-34-1988, RA 2019 

I. I IS: 3025 Pt-57-2005, RA 2017 

*End of Report" 

AUTHORISED SIGNATORY 
EMPLOYEE CODE:( b ~ ,> ) 

Fax: 91-11-27667207 



}Jlf ib1a•dl ~ 
~rn1eac I 

?.IJ"f" SI Lj ~ 

~1') ~~ sj9 J 2-2, 

mrr- fl.kl- »s lffir B ~ ,~ frjf!Mc ~ ffifdt 1 
U~

1
M1
- l')fllf-~ B~3a- BT lITT ?i".245 fi.r3t 22/08/22 

-~ ~ ~ RatT futi- l'>Plr #s ~ are 1fuIT ~ ~ ~ _}l(»j a~ '8 
m¥ ~ fi.lzt })f3" lf1it ~ mIB ~ ZHFia1 rrjf!Mc n1M" ~ n-toH•d ~ * 
oo I fi!a ftfo<d!Aar ~ ~ fa: })fTlJ ~ fHcT ~ RtR¥ ~ n18" f G ~M ~ ~ RlR? m 
~ are Ro IR fa: M81dcJt ~ "Htje fl.kl" ~ standard procedure ~ tit ·a:rc 
··oITa" are oo I fu<J )')frtf m it fl , ~O(, Jl m ~ , 
im": ZHf~ar faHMc · 
'fim ~ ~ (1B,2B,3B,4B) 
-~ tT RtR? (W-2)· 







~.FIT.trr-B".m.>m=r 8EPaca1 Ga1€ac (~Jla•Jl ~ 
faH•o §J8•E1 f~§J•a1) 

Testing results 

· Sample pH EC oc p K Zn Cu Fe s Mn 
code 

Mmhos/cm (%) (ppm) 

18 8.45 0.66 0.36 31.23 82.2.6 1.88 0.88 36.07 96.65 1.96 
28 9.02 0.51 0.32 81.67 107.53 1.20 0.42 10.65 67.1.6 4.53 
38 9.28 0.34 0.34 19.44 95.85 1.02 0.52 6.14 28.63 1.80 
48 8.96 0.53 0.60 -32.38 77.81 1.516 1.09 71.00 88.09 5.03 
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~ 
<;; rjl eae I ~ <\I'). 2- 

' ~. 
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. ' .• i' lftGJ f)M • • A'. HtM3R' flat~~ ·~iM~: ftr. ~g,11~d. dt'. ~. , .··. : . . . . . . 
ttft ~ tft Mttf ~ mfdt I' • 
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"'!~nl· V I' ~ ,uti ft:rar fs ... aa-2022 'd· ~ ,Jm·jft'Zt, ~ ;:JH .. ·.· . . . . . . • 

\fll!'1brr)~ ~ bfg· ~ ,v1tflf(e1c. \!diatij ns-w~Q~, lit sMrila' fflul· ;flQc•~, ~ · 
l'n :JIit 1ft' t ·~ @a,o· ·~· t * ftnmt' t ~ --tff ~ ~ $ ft»-U;-~ @: • • . 
eea ~ i'~· ~. ~ ,5" R1w1e,ft~ ~ ~ ~ ~ fi:ifr ~ ~ fcnio•. ~, . : 
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See Rule 85(5) 

Notice 

To; 

I. Sh Hardev Singh S/o Sarwan Singh S/o Kosar Singh 
t Sh Sukdev Singh S/o Sarwan Singh S/o Kesar Singh 
Village Ratol Rohi, Tcshil Zira, Distt. Ferozepur 

3. Smt. Dimpi Malhotra W/o Sh.Deep Malhotra S/o Sh.Orn Parkash 
Old Cantt.Road, Faridkot, Tchsil and Distt. Faridkot 

Where it appears that you have raised 25952 Metric Tonne Sand Minor Mineral 
without lawful authority and 25952 Metric Tonne Ordinary Earth upto the month 06/2022 from 
the land situated in Malbroj Factory,Village Ratol Rohi,Tehsil Zira & District Ferozepur (Khasra 

No.18//8-13/1 ). 

You are therefore directed to appear, in person or through a duly authorized 
representative before Executive Engineer-cum District Mining Officer, Ferozepur (Address:­ 
Golewala Drainage Division, 89-Jhoke Road at Ferozepur) on 62/0q/2022 at 1 :30 pm and to 
produce or cause to be produced.at that time the accounts and documents specified below, lodge 
at that time any objection which you may wish to prefer in support thereof and produce any 
evidence in this regard. · 

In the event of your failure to comply with this notice; I shall proceed to assess 
the royalty to the best of my judgement under rule 85(5) of the Punjab Minor Mineral Rules, 
2013 and furthermore you will be liable to prosecution under Rule 76. 

Sub Di~cer- cum 
Assitant District Mining Officer 
Drainage Cont.Sub-Division, 
C.CMakhu 

~\c/~ 
Executive Engineer-cum­ 
District Mining Officer 
Golewala/brainage Division 
Ferozepuf' 

Seal of the/Assessing Authority 

'·1 

Scanned with CamScanner 



Subject: 

' / 

Detail note of visit dated 18.08.2022 & · 19.08.2022 - M/s Mal bros International 
Pvt. Ltd., Village Mansoorwal Kalan, Tehsil Zira, District Ferozepur. 

It is submitted as under:- 

• Hon'ble NGT Monitoring Committee headed by Justice Jasbir Singh, Former 

Judge, Punjab Haryana Court; Sh. S.C. Aggarwal, IAS (Retd.) Former Chief 

Secretary, Punjab and Sant Balbir Singh Seechewal alongwith villagers; SDM Zira; 

DSP, Zira & officials of the Deptt. of Revenue; Excise; Animal Husbandry; PPCB; 

Mining and Agriculture, visited the area as well as the industry on 18.08.2022. 

The villagers apprised the Committee that during the drilling of tubewell in the 

premises of Gurudwara Samadhi Bhagat Dunni Chand Ji in Viii. Mahian Wala 

Kalan, polluted water was observed. Therefore, first of all, the Committee visited 

the premises of Gurudwara Smadhi Bhagat Dunni Chand ji in village Mahian Wala 

Kalan, Tehsil Zira,Distt.Ferozepur and collected water sample of the tubewell 

installed in the Gurudwara premises. The water sample was found colorless & 

odourless. Thereafter, the Committee visited the site of the tubewell installed in 

the parking area of the industry and collected water sample of this tubewell. The 

color of the water sample was beige / sandy whereas it was also odourless. As 

per directions of the Committee, three sets of water samples were collected 

from tubewells and each set of samples has been sent to PBTI, Mohali; M/s Shri 

Ram Institute for Industrial Research, Delhi and PPCB lab at Patiala for analysis. 

• Stagnation of wastewater was observed near the septic tank existing adjoining to 

theboundary wall of the industry. On the request of the villagers to the 

Committee, soil sample from the area near to the said septic tank and soil /ash 

sample from the fuel ash disposal area of the industry were also collected by the 

Department of Agriculture. The soil samples have been sent to PAU, Ludhiana 

and Soil Testing Lab, Faridkot for analysis. 

• During visit, the villagers also raised the issue of illegal mining carried out by the 

industry adjoining to its boundary wall. In this regard, Executive Engineer-cum­ 

District Mining Officer, Golewala Drainage Division, Ferozepur apprised the 

Monitoring Committee that notices have been issued to the concerned and 

presented copies of the same. 



• Thereafter, NGT Monitoring Committee visited the premises of the industry. 

During visit, Sh. Jasbir Dhiman, Vice President (Technical)of the industry in 

formed the Committee that there are three working tubewells in the industrial 

premises whereas 4th tubewell is not operatable due to leakage in the pipeline 

and s" tubewell has been closed recently due to advise of Vastu Consultant. But 
no borewell was found in the industrial premises meant for discharge of 

wastewater in the ground. The Monitoring Committee directed the PPCB officials 

to collect tubewell water samples, find out the reason for stagnation of 

wastewater near the septic tank and also verify the statement given by the 

representative of the industry, on the next very day in the presence of the 

representatives of villagers. 

• The officials of PPCB, Naib Tehsildar and Deptt. of Agriculture alongwith 

representatives of villagers i.e. Sh. Sandeep Dhillon S/o S. Major Singh R/o Ratol 

Rohi; Dr. Harvinder Singh S/o S. Nachattar Singh R/o Sodhiwala and S. Rajdeep 

Singh S/o S. Randhir Singh R/o Ratol Rohi visited the industry on 19.08.2022 and 

collected water samples of 3 no. operational tubewells installed at different 

locations in the industrial premises. On the request of the villagers, the efforts 

were made Lo make the 4thtubewell operational; but could not succeed. Further, 

the recently closed tubewell (5th) was also made operational after removing the 

upper layer of soil with JCB. The tubewell was continued to operate with 

temporary fittings for one hour and thereafter the water sample of this tubewell 

was collected. The color of the water sample was light beige / sandy whereas it 

was odourless. The earlier laid pipeline connected with this tubewell led to fresh 

water reservoir.The area at a distance of about 30-35 ft. from the s'' tubewell 

was also dug with the help of JCB and found underground pipe of another 

abandoned tubewell, but not connected with any pipeline. 

• The area around boundary wall/ septic tank, effluent treatment plant etc. of the 

industry was visited alongwith the representatives of the villagers and no 

stagnation of wastewater was observed within the industrial premises. Also, the 

representatives of villages could not show any borewell / tubewell other than as 

mentioned in the preceding para within the industrial premises. The boundary 

wall of the industry is adjacent to the septic tank existing outside boundary wall. 

Therefore, the premises of the industry behind the septic tank /boundary wall 

was visited and found that there are about SO labour quarters adjoining to the 

~ ~ ~ 



boundary wall of the industry and wastewater generated from the bathing 

section of labor quarters is directly going outside industrial premises for 

stagnation near septic tank, whereas wastewater from the toilet section is going 

into septic tank existing outside the boundary of the industry. The industry has 

dumped the fuel ash in the low lying area adjoining to the industry and has made 

provision for sprinkling of water through flexible pipes to suppress the dust 

emission, which was found cut at one point outside the boundary wall. 

• Earlier, the industry was operating two boilers of capacities 14 TPH & 10 TPH. 

However, in the year 2021, the industry has installed a new rice husk fired boiler 

of capacity 65 TPH and dismantled the boiler of capacity 14 TPH & other existing 

boiler of capacity 10 TPH boiler is not being operated. ESP has been installed as 

an air pollution control device with the boiler of capacity 65TPH. Emission sample 

was collected by the Board from the stack of 65 TPH capacity boiler on 

06.04.2022 and as per the analysis results, the concentration of particulate 

matter was found to be within the prescribed limits. Emission sample(s) would 

now be collected as and when the industry comes in operation. 

~. 
{Aushpreet Singh) 
Asst. Environmental 

Engineer 

(Raman~dhU) 
Environmental Engineer 

~ 
(Rohit Singla) 

Environmental Engineer 



--- 



133  CWP-16500-2022

M/S MALBROS INTERNATIONAL PVT.  LTD.  AND ANR.  VS
STATE OF PUNJAB AND OTHERS 

Present: Mr. Puneet Bali, Sr. Advocate with 
Mr. Rishab Siyla, Advocate,
Mr. Shivam Sharma, Advocate and 
Ms. Vidisha, Advocate 

for the petitioner.      
****

Learned Senior Counsel for the petitioners contends

that  workers/employees  and  other  related  persons  to  the

business of  the petitioners  are  being illegally stopped by the

mob  and  the  mob  has  created  untoward  hindrances  in  the

ingress and egress to the industrial premises of the petitioners.

In  CWP  No.15430  of  2022,  this  Court  has  directed  the

concerned  SSP  to  prevent  happening  of  untoward  incidents

within the vicinity of the factory premises. 

Notice of motion for 08.08.2022.

On the asking of  the Court,  Ms. Kanica Sachdeva,

AAG, Punjab accepts notice on behalf of the State and submits

that  the  official  respondents  would  take  every  endeavour  to

maintain law and order situation at the site. 

Interim order in the same terms as passed in CWP

No.15430 of 2022.

To be heard along with CWP No.15430 of 2022.

In  the  meanwhile,  respondent  No.5  shall  take  all

possible steps to ensure that no hindrance is created in ingress

and egress of the factory premises by the agitators. Protest, if

any, by the protestors be allowed beyond 300 meters from the

factory premises in accordance with law. 

29.07.2022
Prince 

    (RAJ MOHAN SINGH)

              JUDGE

For Subsequent orders see CM-13948-CWP-2022, CM-14856-CWP-2022, -- and 1 more.
1 of 1
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M/S MALBROS INTERNATIONAL PVT. LTD. AND ANR. 
V/S  
STATE OF PUNJAB AND OTHERS 
 

Present: Mr. Puneet Bali, Sr. Advocate with 
  Mr. Sandeep Tayal, Mr. Rishabh Singla,  
  Ms. Vidisha Swaroop & Mr. Sachin Jain, Advocates  

for the petitioners. 
 

Mr. Vinod Ghai, Advocate General, Punjab, assisted by 
Mr. Amanpal, Addl. AG, Punjab. 
 

Mr. R.S. Bains, Sr. Advocate with 
Mr. Amarjeet, Advocate for respondent No.9. 

**** 

CM-15953-CWP-2022 

  The instant application has been filed under Section 151 of the 

Code of Civil Procedure, for placing on record the objections/observation to 

the sample analysis report placed on record by the petitioner. 

  Notice in the application to the non-applicant/petitioners for the 

date fixed.  

Main Case 

  The Advocate General, Punjab prays for yet more time to explore 

the possibilities of an amicable resolution of the issue and contends that all steps 

within the domain of the State are being undertaken to resolve the controversy 

and to enable the petitioners to carry on their industrial operations without any 

hindrance.  

   A detailed order was passed on 28.09.2022 noticing the report of 

the Monitoring Committee constituted by the NGT as well as the judgment of 

the Hon'ble Supreme Court in the matter of Amit Sahni Vs. Commissioner of 

Police and others bearing Civil Appeal No.3282 of 2020 decided on 

07.10.2020 and granting time to the State to take effective steps. The said order 

is extracted again and is as under:-  

1 of 9
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  “The instant petition raises a grievance where the 

lawful operations of an established industrial unit are being 

stalled by protestors alleging violation of environment norms. 

The plea raised by the petitioner is that it has all requisite 

environmental approvals, however, it is not being allowed to 

function due to failure of State to ensure Rule of law and giving 

all leverage to the protestors, even though their claim has no 

valid basis and is in clear violation of the guidelines 

given/issued by the Hon’ble Supreme Court and Division Bench 

of this Court about holding of protests. 

  The matter has been listed on various occasions 

and the State has been seeking time to find an amicable 

resolution of the issue and including test by the monitoring 

Committee of N.G.T. 

  On resumed hearing, learned counsel for the 

petitioners has handed over today in Court a report of 

Monitoring Committee constituted by the Hon’ble National 

Green Tribunal in O.A. No. 360 of 2018 in the matter of ‘Shree 

Nath Sharma Vs. Union of India and others’ and other 

environmental issues. 

  A detailed investigation with regard to the effluent 

discharge/ pollutant emission from the factory of the petitioners, 

if any, was conducted by the Monitoring Committee. The 

relevant extract of the same is reproduced hereinafter below: 

“3.0 Overall Findings of the Monitoring Committee 

Based on the discussion held with the officers of the 

various departments, village Panchayats and field visits 

made by the Monitoring Committee and collection of 

ground water samples, soil samples and reports submitted 

by the departments, the overall findings of the Monitoring 

Committee are as under: 

1.  The ground water sample collected from Samaadhi 

Bhagat Baba Duni Chand ji has been found containing 

2 of 9
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faecal contamination, which may be due to domestic 

sources for its contamination. 

2.  The ground water sample collected from tubewell 

near parking area of the industry has been found 

containing faecal contamination may be due to domestic 

sources. The higher values of TSS, COD and Turbidity in 

the ground water samples due to presence inorganic 

compounds/constituents in the ground. The higher values 

of Iron and Lead in the ground water samples may be due 

to iron fitting in the pipeline laid for abstraction of 

ground water. 

3.  The ground water samples collected from the 

tubewell installed near new canal reservoir inside the 

industry has been found contaminated due to T.Coli and 

domestic source may be a source of contributing T.Coli. 

The higher values of Alkanity and Boron have been found 

due to geogenic conditions. 

4.  There is insignificant contamination in ground 

water in the tubewell near bottling plant inside the 

industry due to insignificant values of F.Coli parameter 

and organic parameters (BOD and COD). 

5.  The higher value of F.Coli and T.Coli found in the 

ground water samples collected from tubewell installed 

near effluent treatment plant inside the industry may be 

due to faecal contamination in ground water, which may 

be due to domestic sources. The contribution of lower 

concentration of BOD and COD may also be due to 

presence of F.Col and T.Coli parameters. 

6.  The higher value of COD, TSS and Turbidity in the 

ground water samples collected from the tubewell near 

transport office inside the industry may be due to 

inorganic compounds/constituents. The higher value of 

Iron may be due to iron fitting in the pipeline laid for 

abstraction of ground water. The slight higher value of 

3 of 9
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Boron in ground water sample may be due to geogenic 

reasons.  

7.  From the analysis results of ground water samples 

analyzed by all the three laboratories, indicate that 

ground water contamination is probably due to faecal 

contamination, which may be due to domestic sources. 

Possibility of discharge of industrial effluent in 

underground water is feeble as no such assessment from 

the analysis results has been found.” 

 

  Learned counsel appearing on behalf of the 

petitioner contends that at the initial stages, the investigations 

were conducted by the Punjab Pollution Control Board and no 

effluent discharge and/or pollutant emissions were attributed to 

the petitioner. It was, however on the demand of the protesters 

that the NGT Monitoring Committee had been requested to 

carry out the search/investigation. Samples were drawn from the 

places identified by the protestors. Even in the aforesaid 

investigation, the Monitoring Committee of the NGT has not 

found any effluent/polluting emission being discharged or 

emitted by the petitioner factory. He contends that the agencies 

and instrumentalities of the State are soft peddling the issue at 

the cost of rule of law. He places further reliance on the order 

dated 30.11.2018 passed by a Division Bench of this Court in 

CWP-PIL NO.-40 of 2018 titled as ‘Mohit Kapoor Vs. State of 

Punjab and others. The relevant extract of the same reads as 

under: 

“However, as an interim measure, in order to ensure 

peace and tranquility, we issue the following directions 

which will abide and shall be carried out by all the 

respective parties: 

i)  The organizers who have planned to stage any 

Dharna, protest or demonstration either on 2nd 

December, 2018, as stated by them in the public notice 

or any other date, shall do so only after obtaining prior 

4 of 9
::: Downloaded on - 18-10-2022 12:46:54 :::



CM-15953-CWP-2022 in/and 
CWP-16500-2022(O&M)  -5- 
 

permission from the District Administration and shall 

carry out peaceful activities only at the place identified 

to carry out the same by the District Administration. 

ii)  The police authorities shall ensure that those 

coming to participate in the agitation do not carry any 

weapons, which includes fire arms, knives, lathis and the 

likes. 

iii)  The organizers shall give an undertaking to the 

Administration that they shall ensure peaceful 

protest/demonstration/agitation at the designated site 

only. 

iv)  The police authorities and the State Government 

shall ensure videography of any protest/demonstration 

being held to the maximum extent possible. 

v) The police authorities keep a strict vigil and 

regulate entries from all the entry points of District 

Patiala. 

     The police authorities, the District 

Administration, the State Government and the organizers 

of the associations are further directed to ensure the 

compliance of the directions issued in this regard by the 

Hon'ble Apex Court in Destruction of Public and Private 

Properties v. State of Andhra Pradesh and others (2009) 

5 Supreme Court Cases 212.” 

   

  A further reference is made to the judgment of the 

Hon’ble Supreme Court in the matter of Amit Sahni Vs. 

Commissioner of Police & others bearing Civil Appeal 

No.3282 of 2020 and decided on 07.10.2020. The observations 

made in the aforesaid judgment are reproduced hereinafter 

below: 

“18.  Furthermore, we live in the age of technology and 

the internet where social movements around the world 

have swiftly integrated digital connectivity into their 

toolkit; be it for organising, publicity or effective 
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communication. Technology, however, in a near 

paradoxical manner, works to both empower digitally 

fuelled movements and at the same time, contributes to 

their apparent weaknesses. The ability to scale up quickly, 

for example, using digital infrastructure has empowered 

movements to embrace their often-leaderless aspirations 

and evade usual restrictions of censorship; however, the 

flip side to this is that social media channels are often 

fraught with danger and can lead to the creation of highly 

polarised environments, which often see parallel 

conversations running with no constructive outcome 

evident. Both these scenarios were witnessed in Shaheen 

Bagh, which started out as a protest against the 

Citizenship Amendment Act, gained momentum across 

cities to become a movement of solidarity for the women 

and their cause, but came with its fair share of chinks - as 

has been opined by the interlocutors and caused 

inconvenience of commuters. 

19.  We have, thus, no hesitation in concluding that such 

kind of occupation of public ways, whether at the site in 

question or anywhere else for protests is not acceptable 

and the administration ought to take action to keep the 

areas clear of encroachments or obstructions 

20.  We are also of the view that the High Court should 

have monitored the matter rather than disposing of the 

Writ Petition and creating a fluid situation. No doubt, it is 

the responsibility of the respondent authorities to take 

suitable action, but then such suitable action should 

produce results. In what manner the administration 

should act is their responsibility and they should not hide 

behind the court orders or seek support therefrom for 

carrying out their administrative functions. The courts 

adjudicate the legality of the actions and are not meant to 

give shoulder to the administration to fire their guns from. 

Unfortunately, despite a lapse of a considerable period of 

6 of 9
::: Downloaded on - 18-10-2022 12:46:54 :::



CM-15953-CWP-2022 in/and 
CWP-16500-2022(O&M)  -7- 
 

time, there was neither any negotiations nor any action by 

the administration, thus warranting our intervention. 

21.  We only hope that such a situation does not arise in 

the future and protests are subject to the legal position as 

enunciated above, with some sympathy and dialogue, but 

are not permitted to get out of hand.” 

 

  Learned counsel for the petitioner contends that the 

respondent authorities have failed to point out any lapse and/or 

omission on the part of the petitioner, however, despite the 

same, the State agencies have not been able to uphold the rule of 

law. They have allowed a free hand to the protesters. The State 

Agencies want the Court to shoulder their obligation and to take 

responsibility for the actions required to be taken by them. Such 

conduct on the part of the State instrumentalities has been 

repeatedly deprecated by this Court as well as the Hon’ble 

Supreme Court. He contends that the petitioner unit/factory has 

been established with an investment of more than Rs.300 crores 

and financial institutional borrowing to the tune of Rs.200 

crores. The salary bill of the petitioner unit/factory itself runs 

into Rs.1.5 crores and a further amount of Rs.2 crores per 

month has to be paid towards the installment against the 

institutional borrowings. The factory has remained closed for a 

period of two months due to inaction on the part of the 

respondent authorities resulting in immense loss to the 

petitioner unit. The respondent – State is not willing to shoulder 

any obligation or liability for such loss that has occasioned 

solely due to inaction on the part of the respondent-State to 

enforce the rule of law. 

  Learned Advocate General Punjab prays for a 

further two weeks’ time to amicably resolve the issue with 

dialogue. 

  In the interest of justice, adjourned to 11.10.2022. 

  However, it has been put without contradiction to 

the Advocate General Punjab that the State is required to take 

all such effective measures as are required to enforce the rule of 
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law on its responsibility as guardian of all stake-holders and 

that the State is liable to compensate the petitioner for its 

inability to ensure protection of the rights of the petitioner to 

carry on business/trade and occupation within the statutory 

parameters. State cannot express its helplessness when decisions 

to uphold law are to be taken. In the event of State continuing to 

reflect its handicap or claim for more time, an aggrieved cannot 

be made to suffer financial bankruptcy and it must remain 

prepared to adequately compensate the victims of sovereign 

failure to uphold law. 

 

   Counsel for the petitioners has handed over an affidavit of 

Rajesh Kumar today, in the Court as per which the total expenses/losses 

already suffered by the petitioners on account of non-operation of the Unit 

are Rs.13.73 crores. He contends that the petitioners have not been found 

non-compliant of any law or requirements prescribed therein and yet the 

State has failed to provide adequate arrangement to allow petitioners to 

operate. He further contends that the respondent State has allowed 

disgruntled people/unruly mob to take control of the State machinery which 

has opted to kneel down rather than to uphold sovereignty of Rule of Law.  

 Learned Advocate General, Punjab, on the other hand, does not 

dispute the report of the Monitoring Committee or that the assertion of the 

petitioners that it is compliant of all laws and re-iterates that they are taking 

all effective steps in their command and would rather seek order from the 

Court to implement the orders.  

  Such a request cannot be accepted. The instrumentalities of the 

State need to firmly saddle themselves and take responsibility. They cannot 

be permitted to ask Court of law to lend its shoulder for discharge of their 
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functions. The matter has remained pending for more than 03 months and the 

situation has remained same despite observances.          

 It seems that the State has been soft peddling the entire issue. 

Despite the repeated assurances given and strenuous efforts made by the 

Advocate General, Punjab, it does not seem to be making any headway 

despite the petitioners agitating and suffering immense losses including the 

pecuniary burden of having to meet the financial liability.  

    In order to balance equities and to ensure that conflicting 

interests are resolved, hearing of the case is adjourned to 22.11.2022.  

   In the meanwhile, an amount of Rs.5 Crores shall be deposited 

by the respondent – State with the Registry of this Court within a period of 

one week. 

 
 

       (VINOD S. BHARDWAJ) 
October 11, 2022.           JUDGE 
raj arora 
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